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PROPOSAL FOR SALE OF FINANCIAL ASSETS TO ARCs/ PERMITTED TRANSFEREES

Punjab & Sind Bank invites Expression of Interest (EOI) from all the eligible participants as
per applicable regulations issued by Reserve Bank of India/ regulators for transfer of
stressed loan exposure of 1 account with aggregate Book Outstanding of Rs.40.13 Crore
through E-auction under Swiss Challenge method on “As is where is”, “As is what is”,
“Whatever there is” and “Without any recourse” basis.

All interested eligible participants are requested to submit their willingness to participate in
bidding process of the account by way of an “Expression of interest”, “Undertaking” and after
execution of “Non-disclosure Agreement’, if not already executed (as per the timelines
mentioned in web-notice) by contacting on e-mail id: g.sirinivas@psb.co.in &
ho.lr@psb.co.in Please visit Bank’s website and click on the link
https://punjabandsindbank.co.in/content/arc for further details (web notice).

Please note that Bank reserves the right not to go ahead with the proposed transfer process
and also modify schedule dates mentioned in web notice, any terms & conditions etc. at any
stage without assigning any reasons by uploading the corrigendum on Bank’s website.
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(A Joint Venture of Govt. of India & Govt. of H.P.)
a1 HidieEd A Navratna CPSE

CIN No. L40101HP1988G0OI1008409

o] s
HBJWVMN

ATTUNLI HYDRO ELECTRIC PROJECT

PRESS NOTICE - E- Tender No SJVN/AHEP/P&C/109/2024/DCB-03
Online bids (e-tender) on Domestic Competitive Bidding (DCB) are
invited on behall of SJVN Ltd. for “Field Groutahility Test at Dam
axis on Left and Right Bank of Attunli HEP" For delails, please
visil websiles www.sjvn.nic.in, https:/feprocure.gov.in and
https:/letender.sjvn.co.in

Bid submission s started from 05.12.2024 (11:00 Hrs.) and last
date for bid submission is 26.12.2024(15:00 Hrs.)
Amendment{s)Corrigendumis), if any, shall be issued on above
websites only. Head of Department (P&C)
Arunachal Pradesh Projects, SJVN Lid., Etalin, Dibang Valley District,

Loss of share Certificates
NOTICE Is hersby given that the following Share Cedificatas for 2000 shares of Kolak
Mahindra. Bank Limited having registerad office al 2TBKC.C 27, G Block, Bandra Rurla
Complex, Bandra {Ej, Mumbai- 400057 have been lost, misplaced siolen a&nd | or are
unilracaakie

Member's Regd. Folle Shkare Certifbeate Nols) Ha. af Distlretive Maa.
Shares
From Ty
KMFO2E13T ZATE3B 100 238845091 2584600
FMFI26137 237834 10 2358460 ZIGE4TA0
KMFOZE137 41491 2Ui 95279025 Sl
KMFD26137 S0E023 BOG 220200062 | 23EE00661

L Arunachal Pradesh-792101 Mob. Na. 9831476001, 8448810034 ).

PUBLIC NOTICE

[SCHAEFFLER INDIALTD.]
Registered Office: [15" Floor, ASTP (Amar Sadanand Tech Park),
Baner, Pune, Maharashira, 411045]

NOTICE is heraby given that the cerificale(s] for the undermentionead
sacunties of the Company hasfhave bean lost/misplaced and Hasita
Developers Pvi. Ltd. have applied o the Company to issue duplicate
certificate[s].

Ay person-who has a claim in respect of the said securities should
ledge such claim with the Company at its Registered Office within 15
days from this date, else the Company will proceed 1o issue duplicate
certificate[s] without further Intimation,

The decision of the Bank shall be final and binding. Kind of
Place : New Delhi, Issued by H:;T :;:f RECOnLins ang Sahiﬂ-ril:t.ifns Er:‘irﬂ;r:ﬂe E:.TI:‘{EE"[:?
Date : 05.12.2024 General Manager (L & R) face value
INVITATION FOR PROPOSAL TO TAKE OVER THE ASSIGNMENT DETEFZ'.ELE Eq“ﬂﬁggm > soqs7 | 2289011-
OF NRRA UNDER IBC CODE, 2016 READ WITH REGULATION 27 A Pyt Lid. Value 10/- 2269060
OF THE IBBI (LIQUIDATION PROCESS) REGULATIONS, 2016)
SHRI LAKSHMI COTYSN LIMITED iEsE- | |- Equity b 7053741-
: Developers of Face 50 63089
Liquidator: Mr. Rohit Sehgal Pyt Lid, Value 10/- 7053740
Registerad Office: Top Floor, 581, Sector-27, Gurgaon-122001
Email 1D: lamrs101@gmail.com, rohit.sehgal@truproinsolvency.com, Hasita Equity Shares F053791-
shrilakshmi@truproinsolvency.com Developers of Face S0 63080 053840
Contact No.:+31 97290 48235 (Mr. Rahul Saini) Put. Lid. Value 10/
Last Date for inspection of Documents: 5:00 PM of 20.12.2024 Hasita Equity Shares
Last Date for submission of Proposal: 5:00 PM of 27.12.2024 Developers of Face &0 63004 7053801-
The liguidator of ShriLaksheni Cotysn Lid. hersby inviles tha Propasals from the inferasled persons) far Pvi. Lid. Value 10/- 104040
th assignmantal Mol Read iy Raalable Azseds (NRRA) Gonsisling of Lha ollcwing : ;
Block Description of Assets to be assigned DE?;ELEEFE EngFngggres - P 7054291-
AL Ass.rgnmant of underlying proceedings/possible accruals for avoidable Pyt Lid Valug 10/- 054340
fransaciions under Section 43.& 66 of IBC 2016 (L4 568/2024 and 1A - :
56972024} amounting torBs. 364 45 Crores Hasita Equity Shares 2G71451-
The sbave sssignment would be done by the undersignad on “AS 15 WHERE 157 A5 |5 WHAT 15", Developers of Face a0 Gab2 2071500
WHATEVER THERE ES, AND "W rHUUfHEJ‘:‘JHEEE-’-h Pvt. Lid. Value 10/-
The assgnment shall be subiect o provsions of Insolvency and Bankruptey Cooe. 206, read with
nesgudatan ATAC] e insahancy and bankrupioy boand of India (hquicalion process) regulalicns, 2056 and ol
fher pfn'.-isi-:lr.ic[-:lE_taJed Procass |ndormation Decument, Felci Francis Fernandes
Imeresled participants  can imspect the available docemanis by sending . an amad tg Place: Puna Director § Authorized Signatory

shrlashmi@truproirsateancy.com; im0 ggmail cam; renilsebg el i@irupronsateency.com with the
Subyect & Wnterssted n NRRA of Shel Lakshmi Catysn Lic.” 515:00 PM of 20,12 2024

Rohit Sehgal

Liquidatar St Lakshmi Cotysn Limitedin Ligusdadion

IBBI Regn. Mo IBEIIPADM/IP-POOSZE201T-20 181 0953

Address: 581, 4th Floor, Sector-27, Gurgaon, Haryana, 122007

Date : 05,12 /2024
Flace: Gurugram

Form No. INC-26
[Pursuant to Rule 30 the Companies (Incorporation)
Rules, 2014]

Advertisement to be published in the newspaper for change
of registered office of the Company from one state to another
BEFORE THE CENTRAL GOVERNMENT
Ministry of Corporate Affairs Regional Director,
Western Region, Mumbai
In the matter of sub-section (4) of Section 13 of Companies
Act, 2013 and clause (a) of sub-rule (5) of Rule 30 of the
Companies (Incorporation) Rules, 2014
AND
In the matter of
KUMAKA INDUSTRIES LIMITED
A Company registered under the Companies Act, 1956 and having
its registered office at 404 Sharda Chambers, 33, New Marine Lines,
Churchgate, Mumbai City, Mumbai - 400020, Maharashtra, India.

PETITIONER

NOTICE is hereby given to the General Public that the Company
proposes to make application to the Central Government under
section 13 of the Companies Act, 2013 seeking confirmation of
alteration of the Memorandum of Association of the Company in
terms of the special resolution passed at the Annual General
Meeting held on 25th September, 2024 o enable the Company to
change its Registerad Office from the “Jurisdiction of ROC Mumbai,
Maharashtra”, lothe "Jurisdiction of ROC Ahmedabad in the state of
Gujarat”

Any person whose interast is likely to be affected by the proposed
change of the regisierad office of the company may deliver either on
the MCA-21 portal (www.mca.gowv.in) by filing investor complaint
form or cause to be delivered or send by registered post of hisher
objections supported by an affidavit staling the nature of hisfher
interest and grounds of opposition to the Regional Director, Ministry
of Corporate Affairs, Westem Region at the address Everest Sth
Floor, 100 Marine Drive, Mumbai - 400002, Maharashtra within
fourteen days of the date of publication of this notice with a copy to
the applicant company at its registered office at the address
meantioned below:; 404 Sharda Chambers, 33, New Marina Lines,
Churchgate, Mumbai City, Mumbai - 400020, Maharashira, India.

FOR KUMAKA INDUSTRIES LIMITED
Sd/-

PANKAJ MANILAL KADAKIA

MANAGING DIRECTOR

DIN: 00166339

ADDRESS: S/O MANILAL KADAKIA,

24 ABHISHEK COLONY, RACE COURSE CIRCLE,
VADODARA - 390007 GUJARAT, INDIA

FORM A
PUBLIC ANNOUNCEMENT

(Uinder Regulation & af the Insolvency and Bankrapécy Board of India
{Inzolvency Resolution Process for Corporate Persons) Regwlations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
TRANZLEASE HOLDINGS {INDIA) PRIVATE LIMITED

RELEVANT PARTICULARS
| Tenzlease Holdrgs (frde) Privete Lmeed
| DB06 2006

wegisirar of Conpanies, Mambal
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5. 'ﬂii:lrﬁﬁn!'lrllrrmm:l o &
| prnospal office (F sry) of ponponete
| i
B, | Ingohensy poMmEncaTant dete in
i espect of copoate debior
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Ahmertabad - 380054

| Process Email . cipienzase@gmaioon
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| clates] 04-12:2004)
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Molice B heraly given that the National Company Lew Tribunal, Mumia: Bench - ¥ has
agrdered the commencemant of 8 corporate Insolvancy resofution process of the
Tranzleasa Holdings (india} Private Limited on 04.12.2024 (Order recalved on
04.12.2024).
The arediters of Tranzlease Holdings (India) Privade Limited, arg hereby called upon @
submil their claims with prool on or before 18122024 {0 [he inledm resolulion
perabessnal althe sddress mantioned against entry ha. 10,
The finencial creditars shall sutkmit their claima with prood by slectrond: means anky, All
athercreditors may siubmit the claime with proad In persen, by post or By slectronie means.
Afinancial creditor balonging to 8 class, s listad against theentry Mo, 12, shall iIndicate it
choice of authorized represantative from among the three insalvency |:-r~:-1’-355||:-na:|5 listed
against entry Mo, 13 fo act as authorized reprosentatiee of the class [specify class] in Form
C-‘-\ b
Submission of fabe ar mesleading proals of claim shadl attract penatiics
54/-
1PE- NPV INSOLVENCY PROFESSIOMNALS PRIVATE LIMITED
(Farmerly Known as Mantrah Insalvency Profesaiohals Privete Limited)
Through its Director - Mr. &tul Tandon
Appointed as Interim Resolution Professianal
In the matter of Tranzlease Holdings (India) Private Limibed
IBE| Reg. Mo IBBL/IPE-DD40y IPA-2/ 2022-23,/ 80021
Email for Comespondence - cirp rangase@Email com

Date: 05.12.2024
Place: Mumbai

Date: 4" December 2024 For Hasita Developers Pvi. Lid.

FORM G (VERSION-2Z)

ELmima s e —

INVITATION FOR EXPRESSION OF INTEREST FOR EXCLUSIVE LINEN
FAEBRIC PRIVATE LIMITED OPERATIMNG IN MUMBAI MAHARASHTRA
AND SILVASSA, GUJARAT
(Under sub-regulation (1) of regulalion 264 of the Insolvency and Bankruglcy Board
of Indsa {Insolvency Resolution Process for Corporate Persons) Regulations, 2018)

SL RELEVAMNT FARTICULARS
t. | Mamea of the corporete debbor along |Exclusive Linem Fabric Private Limited

with PANS CINGLLP Mo, CIN  UTZEEH2020P TC 336284
PAN | AAFCETOEEC

2. | Address of the registerad office T Centre Pramesos Socoly Gala

202 H Wing 2o Dpp Chandivali Bd,
Sakinaka, Mumbai City, Mumbai, Maharashira,
India, 400072

3. | URL of wabsils hitps:iieifpl.stellarinsolvency.comi

4. | Details of place whene maorty of fizsd
assals ara aalad

Mumizai, Maharashira & Silvasza. Gujarat

&n

Infermation vet o be receved from
the manegemeant of tha Corporals
Dablar,

Insfalled capacity of main producs!
REMVICES

L ':Il.li‘ll'lhl!.' and wahes of main |;|r|_'|i,;l|,|i;|,5,' Tumower-Fs. 51 'E~T".13.|:|Eﬂ'.'-l:|HH FIﬂj‘-ClI'E iCaare
servicas sok in the last finarcial wear | Sily-Seven Lakh Thifeen Thousand Only),; as
per the [ast audited Balance Sheed filed by the
Carporata Dabtor for the FY. 2022-23

=

Employeas- 17

Mumber of employeas! workedn
Workers- 86

8. | Fusthar details including kast available |For detsils, please cantact st
financial statements (with schedules) |cirp@exclusivelinanfabric.in
of two years, lists of credilors 8re [y ebsis:

S hitps:iielfpl stellarinsolvency.com

8. |Eligikility for resclution applicants |For details, please contact ab

under section 25(2)(h) of the Code & |cirp@exclusivelinenfabric.in
availabia at URL Visit winbsite:

hitps:elfpl stellarins obvency.com/

10| Lasl date for recaipl of expressson of |03qd January 2025
interest

11| Date of issug of provisional list of |13h Janugry 225
proSpative resoluban appsetants

12| Last date for submisséan of abjections | 180 Januwary 2025

fo provisional list

13| Date of issue of Final lisl of [28ih Janwary 2025
Prospaclive Rasoiulion Applicams

14 | Date of lzsue of Information [(2nd February 2025
bemorandum. Evaluation Matrix and
request Tor Resolution Plans to
prospaclive resalubion eppicants.

15 | Lasd date for submission of resclution |041h March 2025

plans
16.| Process email i to submit Expression |eirpidexclusivelinenfabric.in
___ | of inferest
Rajan Garg
(Deemed) Resalutlon Professional

IBEINIPA-OD1AP- PO238TI 2021-2022 13624

For Exclusive Linen Fabric Private Limited - Under CIRP
Sulte Na. 5, 8th Fleor, 207, Embassy Centre,

Jamnalal Bajaj Marg, Nariman Point,

Murmbal, Maharashira - 400021

Place : Mumbal
Date : 05.12. 2024

FORM-B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF BECKHEM TRADING
PRIVATE LIMITED

SI.
No.

1. | Name of the corporate debtor

Date of incorporation of the
corporate debtor

3 Authority under which corporate
" | debtor is incorporated/ registered

Corporate Identity No. / Limited
4. | Liability Identification No. of the
corporate debtor

PARTICULARS DETAILS

Beckhem Trading Private Limited

19/09/2013

Registrar of Companies, Mumbai

U74900MH2013PTC248324

Registered Office: Office No 304,
Lotus House, New Marine Lines, Near
Bombay Hospital, Mumbai - 400020.

Address of the registered office
5. | and principal office (if any) of the
corporate debtor

6 Date of closure of Insolvency

Resolution Process 24th October 2024

24th October 2024 (Order passed on
24th October 2024 and intimated by RP
to Liquidator on 02th December 2024)

Name- Rakesh Kumar Tulsyan
Registration Number-

7 Liquidation commencement date
" | of the corporate debtor

Name and registration number of

8. | the insolvency professional acting IBBI/IPA-

as liquidator 001/P-01144/2018-19/11970
. Reg Address- B-4, Vinay Tower, Kranti
Address and e-mail of the L
9. | liquidator, as registered with the I\N/I?frJﬁt;éiI:OA,k&)a1n(§j1w ala, Kandivali East,
Board

Email- tulsyanrk@gmail.com

Reg Address- B-4, Vinay Tower, Kranti
Nagar, Lokhandwala, Kandivali East,
Mumbai - 400101

Email- lig.btpl@gmail.com

01-01-2025 (30 days from the
Liquidation commencement date)
Notice is hereby given that the National Company Law Tribunal, Mumbai Bench |, have
ordered the commencement of liquidation of the Beckhem Trading Private Limited on
24th October 2024 (order received by liquidator on 02th December 2024.)

The stakeholders of Beckhem Trading Private Limited are hereby called upon to
submit their claims with proof on or before 1st January 2025, to the liquidator at the
address mentioned against item No. 10.

The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post, or by
electronic means.

In case a stakeholder does not submit its claims during the liquidation process, the
claims submitted by such a stakeholder, and duly collated by the interim resolution
professional or resolution professional, as the case may be, during the corporate
insolvency resolution process under the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be
deemed to be submitted under section 38 of Insolvency and Bankruptcy Code, 2016.
Submission of false or misleading proof of claims shall attract penalties

Date: 4th December 2024
Place: Mumbai

10 Address and e-mail to be used for
" | correspondence with the liquidator

11. | Last date for submission of claims

Rakesh Kumar Tulsyan
Liquidator of Beckhem Trading Private Limited
Reg. No- IBBI/IPA-001/P-01144/2018-19/11970

oy

GODREJ INDUSTRIES LIMITED
CIN: L24241 MH1288PLCOETTE
Registered Office: Godrey One, Pinsshanegar, Easlam Exprass Highweay,
Vikhrok (East), Murmbai - 400 078, Mahasashin
Tel.: 0&2.2518 A010; Fax: (22-2518 BOGE
Emeall bz Investori podreinds com; Websie: ww oodrairdusires com
NOTICE

NOTICE |5 herety given that the fofoeing Share Canificate & staled 1o ba leal | misplaced / stolen and
the registared holder Bwred | claimanl therels have appked o the Company far sus of duplcate
Share Cartficate:

Folio Hame of the Sharalodder Mo, of Distinctive Share
Humber Shares NS, Cartificats
HEacs Value -1 Humber
Ti-each) | From | To
MO12353 MUSTAMN W KAGALWALA oan (050702735 | 005070363 0401318

In case ary parscn has any oEms in respect of e above-mentoned sharstany objecon|s) far ha
uance of Letter of Gonfrmatian in Enour of $e above staled appicant, hedshathay should lodoe
ihisfr claimis) or ohjaction(s) within 15 (Fiftean) days of tha dete of pubicetion of Shis Nofice. IFwithin 15
[Fitteen) days fram the dale hereal, mo clemis) are recehved by the Company in respect of the sad
Share Carfficate, Latter of Confinnation will ke issued. The pubfc is haraby caulioned agairet dealing
in any way with the Bkove-mentianed Share Canficata, 3

For Godrej ndustries Limiied

S

Anupama Kambis

Place: Mumbai Company Secrefary & Compliance Officer
Date: December 5, 2024 {FC& 12730)

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SUMMIT CEMINFRA PRIVATE LIMITED

OPFERATING BUSINESS OF INFRASTRUCTURE DEVELOPMENT, TRADING AND CONSIPLTANCY.
{Undar sub-regulation (1) of regulaticn 364 of the Insolvency and Bankmaphcy Board of India
[Ensadvency Resslution Process fer Corporate Persons ) Regulations, 2018)

. RELEVANT PARTICULARS !
1. I".|'1."|'rE' 1’.-1 "I'||'-_' COrparahs |’JE'L'|I|.I| | Bummit Ceminfra Private Limited
wang with PAN & CINS LLF Mo, PGEN: L4520 MHZD0BEPTC217E3S ‘
| | PAM: AAECRIITTN
2. | Mddress of the registered office Recl. Offece: Raheja Point Wing B, 7th Floar,
| Mehry R, N Shamress Yithal Bank, Vakela:
{ Santacrur {East), Mumbal City. Mumbal,
| Mahareshtra, Irda, 400055,
| ‘-Iul .-.I'n..-ll|'!|lh" |

No Fined Assat vailable with Corporate Debioe

3, | URL af websile
4, | Details of plang wiare majonty af
| fined Bssets ane located
5, | Insiaded capacity of main
| productsy’ sarvices
o, | Guantity.and valus of rmain
| produocts, sardees sold in fast
femancial woar
A NI.-'11|:rE=" of emul-:-'.neea-' workman
B. | Further detads inolud uglaal
aqiilabke financial stisments
|with schadules) of two yasrs, lisis
o creditors are aveiable at URL:
9, [ Eligitiility for resalution applicants
undar saction 252 ) of the
l:l:n-"_e 5 :1'..aIIE|I:||-E ai '..If-u'_

[ Ma infermation availate

. No information avallable

| Mo information avallabis |
Detai s can I:rE'SuugI'I u-g.- senu:hng armall at ‘

[ Detaits can be Scughl by sending email at
| mEnmitceminfraibcSEmmlcom

1[:'; LH:;I rlﬁlr I'\,: i |-||'_|I :-F ENpresSon 20-12-2024
| of intenast .

11 Date of Esue of provizeanal list ot | 30-12-2034
| praspedte re: wludian applicants. |

12/ (ast date for submission of | 04012025

__| onjections 1o provisanal list { E—

13 Date of Bsue of fingd lisl of 1A-01-2025

__ | praspestive resolution appécants

14. Date of msue of infarmation

memaraadum, Saludtan rEiis
anct rguest for resalution plans o
| Prospective recolution applicants
15, Lasi diate for subenission of
| r|~r.-:_|||.|l:|m ".II'II'I
16, Pracess email i to sulimt

[ 15012025 ‘

[ 1B-0Z-2025

| mEnmitceminfra.oBgmail gom

Expression of Inferest |
IPE- NPV INSOLVENCY PROFESSIONALS PRIVATE LIMITED
{Formarly Known as Maritrah Insabvency Professionals Private Lirmited |
Through is Director - M. Bitesh Prakash Adatiya

fppointed as Reselution Professional

In the matiar of Swmma Ceminfra Private Limited

IBE Reg. Noc BBV IPE-OO40IPA-2 203 2-2 3 D002 1

AFA vakidity up to: 14012025

Communication Addrass: 10th Floor 1003, Zion 21,

Famdas Rosd, MNear Avalon Hotal, Thatte), Ahmadahad- 380059, Guparat
Email for Correspondanoe - summitcominfra oSl com,
riteshadatival] Ggmail.com

Date: O5th Dacamber 2024

Place: Mumbai

CPS SHAPERS LIMITED

m [Formerly known as CPS Shapers Private Limited)
CIN: L1ET0OMH2012PLC 231749
Regd. Office: 201-204, 2nd Floor, Swamini Industrial Esfate No.3, Opp. Varun
Industries, Manal Nagar, Waliv, Vazai East, Thane 401 208, Maharashira, India.
Tel: 0250 245100112, 1246048
Emall: cs@dermawear.co.in | Website; www.cpsshapersitd.com
NOTICE OF EXTRA ORDINARY GENERAL MEETING THROUGH VIDEDC CONFERENCING
[WC}, E-VOTING INFORMATION, CUT-DFF DATE AND BOOK CLOSURE

1. Mofice is hereby given thed the Exdre- Ondinary General Meefing (EGM) of the Members of the
Company wil be held on Thursday, the 26th day of Decamber, 2024 3t 0400 PM. firough Video
Conferencing (WY Other Audio Viswaks means [DAWM) pursuant fo.applicable provisons of the
CompaniesAct, 2013 readwith read with General Circular Mos 142020 and 172020 dated Apr 8,
2020 and April 13, 2040 respactively, Ganaral Cirgalar Mo, 225000 dated Juna 15 2020, General
Cincular Wo. 337020 daled December 28, 2030, Geanaral Ciraular Mo, 387 20740 daled Dacamber
a1, 2020, General Ciroular Mo, 1002021 dabad June 23, 2021, Gengral Cincular Mo, 2002021 dated
Decamber 8, 20217, and Generdl Cirouer o, 32022 deted May &, 2002, respecivaly, msued by
the Ministry of Corporate Affers (colecively refered fo-as "MOA Circulersy and Cingular Nos,
SEBIHOCFDCMDICIR P20 dated May 12, 2020, SEBNHOCFIVCMVDRCIRPFZ021/11
dated tanuany 15, 2021 and SERIMOWCFDCMD2CIRPR02 252 dated May 13, 2022 issuad by
the Securnties and Exchange Board of india {oolecivwaly rafermad 1o as "SEB Crodars”), (D iransact
thebusiness as seloulinthe Motice comaning the EGIM

2. Eleclronic coples-of the Nollca of the EGM of the Company, hava baen sant 1o all tha
Members whosa amad addresses are ragisterad with the Company! Deposilory
F'a."'r:iparlll,b'l The said documenls are also avatable on he Etnrnparu 5 'ﬁ'"l:lSl[L B

can ||:||r and ,,..arhtlpala in he EGM through VCIOAYM means unlg.l

3. Theinsbuckions fof joining tha EGM and the procedure far ramola a-voling or far casling vols
through e-wpling systam dunng the EGM has baen providad in ihe nolica of the EGM which
has baan sent o the sharebolders along with login credanhizls, Membsars pasiicipatng
tropgh WCAOAYM maans shall be counled for the purpags of reckoning quorum undar
Section 103 of the Companies Act 2013,

4. Pursuant io ihe provisions of Section 108 of the Comparies Act, 2013 read with Rula 20 of
the Companies {Management and Adminsiration) Rules, 2004 &5 amanded from lime @
bz and Regulation &4 of SEBI (Lsling Obligabions ard Disclosme Regquiremends)
Reguiations, 2015, the company is providing [ its membars, facility 1o exercise their voles
glectronically on resolutions as =&t out in the Nolice, The Company has engaged tha
sarvices of Bigshare Services Privele Limited for providing remole e-weding facility, The
Facdity of woting through electronss mesns will siso be availabie &t fhe EGM and only thasa
members, who are presant in the EGM and hawe not'cast ther voie on the résolutions
throwgh remote e=-votng and ane othenwise rof bared from doing so, will Da aligitée 1o vabe &
the EGM. The delais and instructions for remate e-valing ard woting at the EGM formz par
of Motice,

5. The remcie a-valing period wil commence on Menday, December 23, 2024 at 09:00 AM,
and ends on Wednesday, December 25, 2024 210500 P.M. & person whose name appears
in the Regizler of Members/Baneficial owners as on cul-off Le, Thursday, December 18,
2024 shall be enlifad b sval the fadility of remabe e-valing or e-voling on the day of the EGM
Persons wno ane not members as on the cut-off date should treat this nolice far informataon
plrposes onky, The Register of Members and the Share Transfer Boaoks of the Company will
reman closed from Friday, December 20, 2024 o Thursday, December 26, 2024 (both
days Bcdusive) for the purpose of this EGM.

6. The Board of Directors hag spponted Ms. Deepali Kaushik, an Advocate, Now Delhi, o
act az the Scrutinizes, 1o scrulinze the enfire e-woling process and exvpling al EGM in a fair
and transparent manner

T, Incaseshareholders! mambers have any quenes regarding loga, they may send anemad fo
irvestonEtinshareonine corm o contacton: - Tel 1500 22 54 22

For CPS Shapers Limited
(Formerly known as GPS Shapers Private Limited)

Sl

Bhawnz Kumar

Date: 05.12.2024 Whale Time Directar
Place; Meerut DiM: 03587083

Application has been made by us, the ragistered Shareholdaris) of the Company, for ssue
of duplicate share certificaiels) in replacement of the above Share cedificates. Any person
having any objection 10 the issue of the duplicate Share certificateds) in lieu of the above
meniioned orginal share cerihicates 15 requested to hodge with the Company at the above
address or o its Registrars Mis KFin Technologies Limited., Salenium Building, Towar-8,
Plod No 31 & 32 Financial Districl Manakramguda, Serlingampally, Hyderabad,
Rangareddl, Telangana India = 500032 their objeciion therato in writimg within 15 days
fram the date of this publication

Date @ 04-12-2024 Saharsh Marketing & Finance Pyt Ltd.

|SecuritylnerestAct 2002 The Act™) and The Securitylnierest {Enforcement) Rules, 2002 The Rules”)

“=Amerrinest AMBIT FINVEST PRIVATE LIMITED

Corparate B karakiz Wall Steet; 55 foor, A 506-510, Anchar-Kuda Road, Ancherl East, Mumbai-<400053
DEMAND NOTICE

Uinder The Provisions of The Securfisation and Reconstrucion of Financial Assets and Enforcement of

The undersgned beng the authorized officesr of Ambit Finvest Private Limited under the Act
and in exarcise of powers confarred unger Section 13 {12) ofthe Actread with the Fula 3, issued
Demand Motice(s) under Section 13(2) of the Act, calling upon the foliowing borrowes(s) to
repay the amount mentioned in the respactive notice(s) within 60 days from the date of réceipt
of the said nofice. The undersigned reasonably bebeves that bormower(s) B/ame avoading the
service of the dermand notice(s), therefore the senvice of notice s being eifectad by affation
and pubdic ation as per Rules, The contanls ufdemanu notice(s) are exracied heren balow

Name of the Borrower(s) Demand Notice Date & Amount

1. HOTEL SHREE GANESH SWEETS 21.10.2024. Rs. 25, 14, 233.29
2. DINESH BHAGWAN KUDAV (Rupees Twenty Five Lakhs
3. DIPALI DINESH KUDAY Fourteen Thousand Two Hondred
4, BHAGWAN HARI KUDAY Thirty Three And Twenty Nine
Lan Nos. KALOODDOOOGO9ET Paise Only) Az On : 21.10.2024

Description Of Immovable Property/Properties Mortgaged : GALA NO. 1, 2, & 3 AT
GROUND FLOOR, CONSTRUCTED ON HOUSE NO. 344-4, AREA ADM. 310 S0. FT.
EQUAL TO ABT. 28.8 50. MT HOUSE NOD. 344-B AREA ADM. ABT. 992, 50. FT. EQUAL
TO ABT. 92.16 S0. MT, TOTAL AREA ADM. ABT 1302 S0. FT. BUILDING KNOWN AS
GAMNESH BUILDING™ OPP. SHENVA HIGH SCHOOL, SHAHAPUR DOLKHAM ROAD,
SURVEY NO. 20 AT VILL SHENVE, SHAHAPUR, TAL. SHAHPUR, DIST. THANE - 421
601 MAHRRASHTRA. BOUNDARY OF THE SAID PROPERTY. - EAST : RAMAN
VARKADE HOUSE WEST : DILIP HOME NORTH : OPEN PLOT SOUTH : ROAD

Name of the Borrower(s) Demand Notice Date & Amount

1. ABHINAY CABLES 2. M/s SIMLA CABLES 23 11. 2I]24 Fls_ E'& :ﬂ' 500. Eﬂ.-’
3. W/s. ZODAK NETWORK SERVICES (Rupees Twenty Fwe Lakhs Thirty
4. PANDURANG APPA ADKAR Seven Thousand Nine Hundred
5. ZAMEER AHMAD ISAHAQUE SHAIEH And Ninely Eighl Paise Only)
6. KURIYAKOSE CHAKKUNNY KARIKUTTIKIRAN As On 16.11.2024
Lan Mo. 1. HODODODBODO3 1854
2. HODDDDDODDD31865 3. HODODDDDODODO31BGE

Description 01 Immovable Property/Properties Morlgaged : OFFICE NO. 309, ON 3RD
FLOOR, ADMEASURING 26,02 S0. MTRS. (BUILT UP AREA), IN THE BUILDING KNOWN
AS "RUBY MONARGH ARCADE™ & SOCIETY KNOWN AS RUBY MONARCH ARGADE
PREMISES CSL’, CONSTRUCTED ON LAND BEARING CTS ND. 67, 675,170 4 SITUATED
AT OPF SAKINAKA POST OFFICE, SAKINAKA, VILLAGE - MAROL, TALUKA - ANDHERI,
MUMBAI - 400 072. BOUNDARY OF THE SAID PROPERTY: - EAST : SAKIVIHAR ROAD
WEST ll'!ITEHm.L Ftﬂ!.l:l NORTH: IJPEH FLA\" EDUTH SMIVLHAH FﬁEIAI

Name of the Hmrnwms} ‘Demand Notice Date & Amounl

1. LAXMI MEDICAL AND GENERAL STORES 16.11.2024. Rs. 3517,137.87/-
2. LAXMI MUKUND MASRAM {Rupees Thirly Five Lakhs
3. MOHAMMED SABIR AR MANMAN Sevenieen Thovzand One Hundred
Lan No. MUMOODDDD0D54746 Thirty Seven And Ninety Seven
Only) As On 16.11.2024

Description O Immovahle Property/Properties Mortgaged : PROPERTY 1: SHOP NO. 3
AT THE GROUND GLOOR IN THE BUILDING KNOWN AS AAI RESIDENCY CHS LTD.,
ADMEASURING AREA 177.50 80. FT BEING SITUATED AT GAT NO. 16, PLOT NO. 63,
AT VILLAGE USARLI KHURD, TALATHI SAJA VICHUMBE, WITHIN LIMITS GROUP
GRAM PAMCHAYAT USARL] KHURD TAL. PANVEL DIST RAIGAD WITHIN THE
REGISTRATION DISTRICT OF RAIGAD AND SUB - REGISTRAR PANVEL - 410 206.
BOUNDARY OF THE SAID PROPERTY: - EAST : ROAD , WEST : SAMARTH BLDG ,
NORTH : NEELKANTH BLDG SOUTH : ROAD

PROPERTY 2; SHOP NO. 4 AT THE GROUND GLOOR IN THE BUILDING KNOWN AS
AAl RESIDENCY CHS LTD., ADMEASURING AREA 208 S0, FT BEING SITUATED AT
GAT ND. 16, PLOT MO. 63, AT VILLAGE USARL] KHURD, TALATHI SAJA VICHUMBE,
WITHIN LIMITS GROUP GRAM PANCHAYAT USARLI KHURD TAL. PANVEL DIST
RAIGAD WITHIN THE REGISTRATION DISTRICT OF RAIGAD AND SUB - REGISTRAR
PANVEL — 410 206. BOUNDARY OF THE SAID PROPERTY: - EAST : ROAD , WEST ;
SAMARTHBLDG, NORTH : NEELKANTH BLDG SOUTH : ROAD

Name of the Borrower(s) Demand Motice Date & Amount

1) SHIVSAI COLLECTION 19.00.2024. Rs. 21,66,825/- (Rupees Twenly

2) VISHAKHA CHOUDHARY One Lakh Sixty Six Thousand Eight Hundred
3) DHIRENDAR ¥V CHOUDHARY Twenty Five Paiza Only) As On 18.09.2024

Lan No. KALOOOOD1006608

Description OFf Immovahle Property/Properlies Morigaged : FLAT NO. B2/47, ON
FOURTH FLOOR, IN SACHDEV MAGAR CD-DP HOUSING SOCIETY LT. MEASURING
AREA 520, SO.FTS.{ BUILT UP ) THE FLAT IS WITHIN THE LIMITS OF ULHASNAGAR
MUNICIPAL CORPORATION AND WITH DISTRICT THAME, TALUKA AND SUB-
REGISTRATION THANE AND THE SAID FLAT 15 ADJOING THE THECTS NO. 1787 AND AT
ULHASNAGAR, TALUKA- ULHASMAGAR, DISTRICT — THAME, MAHARASHTRA -
421003. BOUNDARY OF THE SAID PROPERTY : - EAST - BLDG NO. B-1 WEST -C
WING NORTH-DWING SOUTH-ROAD S CWING

The borronwer(s) are harehy advisad to comply with tha demand notice(s) and to pay the demand
amaunt mentioned thergin and heseinabove within 60 days from the date of this publication
togather with applicable interest; additional intarest; bounce charges, cost and axpenses till the
daste of realization of payment. Tha borrawar|s) may note that AFPL is a Sacured creditor and the
[ogn facilty availed by the Borrower(s) 5 & securad debt against the immovable
property/properties being the secured asset{s) mortgaged by the bornowear(s).in the event
borrowes{s) are falled to discharpe their iabiities in full within the stipulated time, AFPL sha® be
entiled to exarcise all tha dghts under Section 13(4) of the Actio take possassion of the securad
assels) inciuding but nof limited 1o fransfer the same by way of sale or by invoking any other
remedy available under the Act and the Rules tharsunder and reakze payment, AFPL I5 also
empowered i ATTAGH AND/OR SEAL the secured assetis) before enforcing the right 1o sake or
transier, Subsequenttoihe Sale ot the secured assel(s), AFPL also has aight to initiate separate
legal procordings torecover thi balance dues, in case tha vale of the mortgaged proparties is
insufficiend 1o cover the dues payable 1o the AFPL This rameady is In addition and indegendent of
afl ihe other remedes available o AFPL under any ofher lzw. The atiention of the borrower{s} is
invited 10 Section 13(3) of the Act, in respect of fime available, 1o redeam the secured assets and
furthar o Section 13{13) of the Act, whareby the borrower{s) are restramedprohibited from
dispasing of or dealing with the secured assst{s] or transfarring. by way of 32k, [ease or
otherwise {oiher than inthe ordinary corse of busingss) any of the sacmad gsaet(s), without
prior written congent of AFPL and non-comgliance with the above is an offence punishable
underSection 20of the said Act The copy of the demand nofice is 2vafable with the undarsigned
and the borrowans) may, if they so desire, can collect the same fromm the wdersigned on any
working day during normal office hours

Lrate : 05, 1 2024, Place: Mumda

Sdi- Prashant Ohad, Authorisad Offices
Aribit Finwest Private Limited

Cﬁi‘féers

A PUNYASHLOK AHILYADEVI HOLKAR &

<l
- SOLAPUR UNIVERSITY, SOLAPUR =

(Under Maharashtra Public Universities Act, 2016)
Phone No.0217-2744770 Email-registrar@sus.ac.in

|.""""|_

Ref.: Advertisement No.:
1) PAHSUS/Estab./TP-1/2024/212, dtd. 24/07/2024
2) PAHSUS/Estab./TP-1/2024/213, dtd. 24/07/2024
3) Extended date for submission of form Notification
Ref. No. PAHSUS/Estab./2024/227, ditd. 27/08/2024

NOTIFICATION

It is hereby notified to all the concerned that the last
date of submission of application forms for the posts of
1) Professor, 2) Associate Professor as advertised vide
above referred 1, 2 & 3 is hereby extended up to 17th
December, 2024 (up to 5.00 p. m.)

All are therefore, requested to note that the last date
of submission of form is Tuesday, 17th December, 2024
(up to 5.00 p. m.). Further details can be downloaded
from the University website sus.ac.in under the link of
Recruitment/Employment Opportunities.

Note: Candidates who have previously submitted
applications, need not to apply again.

sd/-
Ref. No.: PAHSUS/Estab./2024/247  (Yogini Ghare
Date : 02/12/2024 Registrar)

financialexp.epaptin
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5 PUBLIC NOTICE

Notice for Issuance of Duplicate Share
Certificate Vishal Ramdas Kamatkar
and Santosh Ramdas Kamatkar,
members of Prarthana Co-op Society
(Plot No. 185, Sector 18A, Nerul, Navi
Mumbai - 4007086), holding House No.
43, have reported the loss of Original
Share Certificate No. 35 (for Shares 171-
175). The certificate lists the names S.U.
Parmar (original allottee), and
subsequent holders Nitin Kumar
Srivastav.
As per CIDCO Final Order Ref No.
CIDCO/ESTATE-1/2023/80002110486,
they have applied for a duplicate
certificate. The Saciety invites claims or
objections within 14 days of this notice.
Supporting documents must be
submitted to the Society Secretary atthe
above address.
If no claims/objections are received
within the stipulated time, the Society
will proceed to issue the duplicate
certificate per its bye-laws. The Society's
registered bye-laws are available for
inspection at the Secretary's office on
working days from 10 AM to 4 PM.

By Order of the Secretary,

Prarthana Co-op Society
Date: 05/12/2024
Place: Navi Mumbai
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i |Eeh mm) el . enfie preendee naete Rifdew dufRie el st Rioe e
i |ienfes Ramssd sza uRen g wevan snde Ret snda.
i |31 enfies

THE MAHARASHTRA STATE
CO-OP. BANK LTD., MUMBAI

(Incorporating The Vidarbha Co-op. Bank Ltd.)
Scheduled Bank
Sir Vithaldas Thackersey Smruti Bhavan,
9, Maharashtra Chamber of Commerce Lane, Fort, Mumbai - 400 001

We invite the Sealed Tender for Structural Repair, Refurbishing &
Allied works of "MSC Bank-Head Office Building Ground & 1st
Floor” Located At Sir Vitthaldas Thackersey Smruti Bhavan,9,
Maharashtra Chamber Of Commerce Lane, Fort, MUMBAI-400001.
Last date of submission 26.12.2024 before 5:00 p.m.
For More details, Please Visit Our Website
http://www.mscbank.com
Sd/-

(Dilip N. Dighe)

MANAGING DIRECTOR

Place: Mumbai.
Date : 05.12.2024
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FINANCIAL EXPRESS

PUBLIC ANNOUNCEMENT
{linder Ragulation & of the Insclvency and Eankrupdey Board of India
{insohancy Resolution Process for Corporate Persans) Regalations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SYNERGY PETRO PRODUCTS PRIVATE LIMITED

RELEVANT PARTICULARS

L Mame of copoaEte debine SYNERGY PETRO PRODUCTS PRIVATE LIMITED
2 Dale of Noaponation of corponase debior | 19,108/ 2001
3| Authorty under which comaraie detrsr | FOC Dedni
I5 neoporaied /' regisnansd
A, Corporee foentity Mo,/ Uinited Labilty | U740000L2001FTCLITMED

| Inenification No. of ooporate detror
5 Address of the regishaned office and
pircipal affice (f any) of comparste delbior |

| Registered Office: 75, GROUND FLOOR MATICHAL
PARE, LAJPAT NAGAR 4, South Delni, NEW DELH]
Dedni, irdta, 110004

Other Address: Piot o 481, industral Aves, Bhtwadl

! i ol i ; i
& | InE0hency ComMENcament daie in 03122024 | Deee of Order) (Dete of Order recefved
respect of oHpOrEls debi ] Q=122 1200

| CADE-E0EE {180 days from the inschency
| commencement date)

SARLIEET KLIAR SHARMA,

IBBLIPA COLIPPOL132 200810, 11807
| AFA WO, AL/ TR G 1050 I0GEED

= | Estimated oate of dosune of nsohenty
_ FESCIUNON [FOCess .
& | Marne.and registration NLmoer of 1ha
IrEciancy prodessiodial E-l:‘tnl'lg as |rhesem
 PESiuion professions

(0} Detals of authorized mpresemates
ane aaiahle akt

Address and email of the Imenm BE 1455, Street Mo 5, Han Magee. Delhi-1100064
resolution professions, & registened Ermal sarensma] OF Sprmal oonm
. Wit the Boasd _— | R R .
141, Address and email 1o be usad for BE 144 Street Mo 5, Han Magar Delrd- 110064
COFTEEnondence wih the imenn Emak: cipenegoetriamak.oom
| FEsCiution professins .
11 Lt date for subrnission of cams 18-12 24024
12 Clansas of credton, I any, Urnider clales | Mami the cees|es)
(i) of subksaction (68} of section 21, ML
ascertained by the intefim resolution
_pmfessioral
13. MNarnes of insokency Prfessiongls
igantiied 0 act &5 Authorsad — M —
Fepresantative of credtors in 3 class
| (Tnres narmes fioresch deass) | )
144 (3} Rederant Forms and {m) Vet bk

{b] Mot Sppicable

Pt | DO Bt Iy B D CRATIOES

Molice 15 hereby given that the Natioss| Company Leaw Tribunal has ordered the
commencament of 8 corporale insoivency resolufion process of the SYNERGY PETRO
PRODUCTS PRIVATE LIMITED (Corporate Debtor) on 03132024 |ingolvency

cammentementdatel.

e creditors of SYNERGY PETRD PRODUCTS PRIVATE LEIMITED (Corporate Delstor). are
hergby called wpon o submit thelr claims with proof on of before 18-12-2024 [insert the
date Talling fourieen days from the apgeintmeant of the intenm resolution prafessional| o
e interim resplutlon professional at the address mentioned against entry Mo, 10

The financial creditors shall submit thelr claims with peoaf by electronic means only. All
other creditors mey submit the claims with proof in person, by past or by electronic means.
A financiatcreditor bolonging to a class, as listed against the entry Mo, 12, shall indicate fis
choice of authorised representative from among the three insehency professionals lsted
agaimst entry Mo.13 1o act as authorised represantative of the class [specify class] in Form

CA

Submission of false or misheading proods of claim shall attract ponalties

Date: 05-12-2024
Place; MNew Delhl

54
Mr. Sanjeot Kumar Sharma
Imtorim Resolution Professional

For SYMERGY PETRO PRODUCTS PRIVATE LIMITED
Regn Mo-IBEAPA Q03 P-PO1132/2018-19/ 11827

AFA MO, AATATRAT 02211224 /1065582

L

earc

&> Encore Asset Reconstruction Company

Private Limited (Encore ARC)

Encore ARC Corporate Office Address: 5th Floor, Plot No. 137,
=ector 44, Gurugram 122002, Haryana

WITHOUT PREJUDICE

ENCOREARC/ICFLISSFM 24251201

04.12.2024

Mis. Sparkling Spring Facility
Management (Borrower), 59, Room No.
201, Saraswati Marg, W.EA Karol Bagh,
Central, Dafi— 110005

Mr. Prithpal Singh Sio Late Sh. Pritam
Singh (Co-borrower), A-24, Sudarshan
Park, Mew Dalhi-110015 Also At:
59, Room No, 201, Saraswati Marg, WE.A
Karol Bagh, Ceniral, Defh - 110005

Mr. Kulwant Singh Hora S/o Late Sh.
Pritam Singh (Co-borrower) M- 273,
Gury Harkishan, Nagar, Pascham \ihar,
Mew Defhi-110063 Also At: 59, Room No
207, Saraswali hMarg, W.EA Karol Bagh,
Cendral, Dafhi- 110005

Mrs, Taranjeet Kaur (Co-borrower),
29, Room No. 201, Saraswati Marg, W.E.A
Karol Bagh, Central, Dethi- 110005

Mis. Evershine Housekeeping Service (Co-borrower),
5¢9, RoomMo. 201, Saraswati Marg, W.E A Karol Bagh, Central Delhi - 110005

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

CIAN HEALTHCARE LIMITED

OPERATING ™ PHARMACEUTICAL INDLUSTRY AT

Feg. Office At Pune (81,H.) and ®lam af Vilape Ssona. Brageanpur, Roorkes, Distl. Handear, {UtErashand)
{Under sub-regulzton (1) of regulason 364 of the Insclvency and Barkruptcy Board
af India {Insotmncy Rasolution Process for Comporats Fersens) Reguistions, HI1E)

RELEVANT PARTICULARS

| Mame of thea compeeate debtor along
with Pk & GG LLP Nip

CIAN HEALTHCARE LIM
PAN: AACCCS0270

CiM: L24FI3PN2003PLC0N 7563

FORM A
PUBLIC ANNOUNCEMENT
{Linder Regulation & of the insofvency and Bankrupicy Board of India

Al el iy Resolution Process

for Corporate Persons) Reguwlations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
TRANZLEASE HOLDINGS (INDIA) PRIVATE LIMITED

2 Agdrass of The registered office

itk f, 3339, Bipck No.1, From Sauth

Side G5 Mo, 2277238, Harpale
Bergper Painl, Phursengs, Pune,

Park, Opp.

URLotwensite
Diefails of place where majority of
fixed assets are locatad

A b T

Maharashira, India, 412308
248, Villaga Sisona, Bhagwanpi

Dist. Haridwar, [Lidarakhand) 247661

mmrasaz

r, Roorkes,

5. |Installed capacity of main
products) servitas

Produci HSN Code ; 3004
Capacity - 7H0000 KG
Qiy. Sold - 41997 2.40 KG

G, |Cuantity and value o rmain
producls’ servicas sold in last
feancial year

Prodisct HSM Code @ 3004
Capacity ; TH0000 KG

Qiy. Sold - 419972 40 KG
Salas Value ; 4429.09 Lakhs

7. Muemder of employeas’ workmean

256

Dear SirlMadam,

Sub: Notice for removal of Movable Items lying at the secured asset situated All That
Build up Property Bearing Mo, A-94, Plot/Ahata no. 8 Land Area Measuring 550 5q.
Yds., Out of Khasra No. 2704/597, Situated in The Area of Village Bassai Darapur,
Delhi Stats Delhi, Colony Known as Sudershan Park Extn. New Defhi = 110013

standing in the name of Mr, Pirthpal Singh

We Encore Assel Reconsiruction Company Private Limited acting in its capacily as the

frustes of EARC-BANK-030- TRUST (Encore ARG had acquired the financial asset of
Sparkding Spring Facility Management from Indostar Capital Financa Limited (ICFL)
alongwith the underlying rghts, titke and mieresiin the secunty therein on 30,12 2023,

Az you are aware that the-secured asse! "Bearing Mo. A-34, Plot/Ahata no. § Land Area
Measuring 550 Sq. Yds., Out of Khasra No, 2704/587, Situated in The Area of Village
Baszai Darapur, Dalhi Siate Dalhi, Colony Known az Sudershan Park Extn. New Delhi
- 110015 standing in the name of Mr. Pithpal Sngh (*Secured Asset”), is under physical -
possessionofthe Encore ARC a5 per the provisions of the SARFAESE A, 2002,

Whila taking over the physical possession of the secured asset. we have prapared an
nventory of the movable items/articles lying at the secured assal Alist of the inventony is
annexed herawith a3 Annexure-1. You are hereby put to nofice to remove all the ibems as
mentoned n Annexure 1 an or bafore 13122024, Tailing which Encora ARC shall take
steps to transferfshift of all the dems mentioned in the inventory Bst 1o Godown without any

furthes nobce af vour cost and expenses.

(For Encore Assel Raconstruction Company Private Limitad)
Acting in ife capacity as the Trustea of EARC-Bank-030-Trust

| Further detalls  incleding  last
avadable fimapcial statements (with

The datalis can be sought from |
sending an emal on

schedules) of two years, ksts of | glmucianheaitihcare @ gmall com of
ceeditors are avallable at URL fsingsund 921 23@amall.cen

1 Iy

g, Eligibility far resoluton applicans
ungar sactom 2502 1(h) of the Code
i5 Evallabie 3t URL

The datailled invitation for expression of

HELEVANT PARTICULARS

| Name of corporaie dabtor ]
. gt oof incxrperardion of corpossste derbie

faltonty undar which Comoreie debior

|I5 mooponated ¢ ragstend .
. | Corporaha fietiny hio,” Limited Lesbiity
| Idbantsticaton Mo, of corporate detaog

feirress of the regishend office and
princigal offioe (f anyl o orparate

| charbtaar
;| IrEaie ey ST e in
| nespect of corporeEle debior

Estirmerten] gt of chsune of FI'E-C:‘I'-.'|:"|'I.'.:|-

| regolution process

Mame ard registretion numbsr of the
irsthvency profesiondl scling as inléexim
FESHUTN pREEaInnEG

g, | Adcress Bl erial of e irmaim

resplubion I:I'TJE"EGl:Irﬁ'. a5 regisiened
waithh Rl B

| Wicress Bnd esmal ta b Lead o

cormesporcienco with th imanm
s oiion prnlessiona

.li‘Et e for Subrmesion of o

| Clamses of crocbhors, IF arry, under clss

| Trargiease Holtings (Indi) Privabe Limisd
| 6062006
Repitar of Cormpanies, Mumbs

[ HESSAMRE00ERTG LR 250

[ Pl Ok Hi B Mo, BO5, Tiruperti APT, Palater Pt
Felambhe Shanapurn, Kelampeson, Thens, Snahaple

| Mabamshem, I, 421500

| D 122000, fDnder Padsbed an O8-12-20124)

[ {150 days tram fhe order dated Du-12:3024)
WY irsnbancy Professionats Private Limbaed
{Formedy brdran &5 Mariah rsohensy Prolessaonals
| Preaabe Lirndied]) through kS Drecton, M Al Tendon
IBB R Mex IBBLPE-OOA0MPA -2 2022235000
| Ao Hioige [, 56, Snechita Vil Mew Deli,
| Wational Capisé Femiony of Defhi - 110 082
Eriall. pfivgna in
| Corra. Abdress: 145N Foor, 1003, 200 £1, hear aveon
Hoted, St Bleran Roocd, Thakieg,
aleredang - ZE005
| Procass Emall It o fanzaasaBemaliogm
AEA 23000 (14 chirgs Troem (b rescrsipl o T
{ordar debed 0432134
haot Applcabin

interast which shall include the gligibllity for
regplution applicants under section 25(2)ih)
of the code can b2 sought from the HP by
SENdng an amad on
cirpcianhegihcargEegmall com of

The copy of mventory list is enclosed,

fisingsen 821 2 2Egmail com

Bd of sudy saction (B0 of getion 21
secertamed by thea inbenm resolution

| profr=ioral

. Marmes of Inechsancy Professionals
iemiified to act as Aughorized
ReEgyessn e of cregiloes in o class

| [Thirea names for sach class)
|7} Rdemsr Fomes el
[y Deetads of alnhoeized repragentaties
e avalabne at

1) st g
Lopirandeesedamaloom
[l ot Applicaiia

Expression of Interest

10, |Last date tor receiph of expression |23,12,2024
. | —
11, |[Date of issue of provisional kst of  |02.01,2025
i progpactve resodistion appdicants
12. |Last data for submession o 07.01.2025
objections io provisionad st
13, |Dade of issue of Tinal fist of 17.0% . 2025
prospactve rasodulion appicants
14, (Date of issue of infgemation 22002025
MEMOrEnEEm, evaiuation matn
and reguest for resolutedn plans o
procpecive rssodulion applcants
13 Last date for submissian of 21 e 2D
___|resolution plans - . =
1%, |Process amall i to submit cirp.cianhesihcarac@omall.com

Ths is forf your infarmalion
Yours faithfully,

Sid

Authorizad Officer

Dabe: 07 12 20524
Pisie: Mumbai

Roshen Chardiya
Fieg. No.: Registratian Mo, IBBLEPA-001IP-PE2E40E02 - 202414347
&5 IRP af Cian Healthcare Limited
wide Hom'bde RCLT. Mumbai arder dased 11 June 3024

Address; 194, Sobyes Hublown, B 5 Phadkos Marg e Exst Wesi Frpower
Ardbern (E] Mumbai-20006%: Email: cirp ciarfheaifheansagrsd com
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(D) IDBI BANK

NOTICE UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF

R.O: DEHRADUN, PIN- 248001, UTTARAKHAND

Demand Notice u/s 13(2) of SARFAESI Act)

Data: 07122024
Place: Delhi

Motiee 15 hereby Eiven that the Natsonal -::nlvﬁr'.}' Lata Tribungl, Mumbad Bench - Vi has
ordered the commeEncemeant of a corparats MEEVENCY resolution pmocess of the
Tranzlease Holdings (India) Private Limited on 04.12.2024 (Order recelved on
04,12, 2024),
Ihe cradiors of Tranzlease Holdings (indla) Private Limited, ara hereby called upon
submit their ciaims with proof on or before. 18.12.2024 to the interim resclution
professionalat the address mentionad against antry No, 10

The financial sreditors shall submit their claims with prood by algctronic means onby, Al
O crgchdors rndy Sutmg | e LTS I_I'\-[_|r|_1|,:|f 3] PErsan |:I!,' pesl or t:-:.-'{':h,h:_:l_rl,:ll'.il,: EAns,
A fmandial craditor helonging toa chass, as lished against the aniry No. 12, shall indicate is
cholce ot authorired representative from among the thres ingalvency professionals listed
Bgar sl & iy B, 13 50 Bt S Buthdriged |1'-.'|'El||':"ﬂE|'|rF.|Ii'.-'i-! of the class |:=:|.'|E|":-T:|-' I'.'.’l:ﬁ.‘i] ir Fafm
CAC-NA
Submissionof falseor I'-"IISlEEI'JiI'IE praots of claim shall atirect peaaities,

Sl /-

IPE- NFY INSOLVENGY PROFESSIONALS PRIVATE LIMITED

(Foemarly Known as Mantrah Insolvency Professionals Private Limitad)
Throuwgh s Director - M, Aful Tandon
Appaintad as Interim Rasolution Professional

In the matter of Tranzlease Hoddings (lndia) Private Limited
IBBI Rag. Mo IBBY IPE-O0E0APA-2/ 202 2-23/80021
Email for Cormmespondence - Cirp L ranzlzaseEgmail. oo

afindiaShelter

SECURITY INTEREST ACT, 2002 ( SARFAESI Act, 2002)

Name of the Borrower/s 1.) Shri Aditya Agarwal. Address 1- Savitri Sadan Mandi Bans. Near Aryamandir, Moradabad,
Uttar Pradesh 244001.
2.) Smt. Rama Agarwal. Savitri Sadan Mandi Bans. Near Aryamandir, Moradabad. Uttar Pradesh 244001.

Notice is hereby given to the aforesaid Borrower(s) and Mortgagor(s) (retain the word “Mortgagor(s), if third party mortgage is created)
that the aforesaid Borrower was sanctioned financial assistance of Rs. 70,00,000/- only and disbursement amount Rs 30,00,000/- only) by
IDBI Bank Ltd. (IDBI Bank), by way of Home Loan. Pursuant to the sanction of the said financial assistance, necessary loan and security
documents were executed by Shri Aditya Agarwal and Smt. Rama Agarwal. The said financial assistance has been secured, inter alia, by
mortgage by deposit of title deeds of the properties mentioned below. As the aforesaid Borrower has defaulted in repayment of the said
financial assistance in terms of the Loan Agreement (s) dated 23.05.2022, the account of the Borrower has been classified as non-performing
assets (NPA) in the books of IDBI Bank in terms of the guidelines issued by Reserve Bank of India (RBI) from time to time. In view of the
defaults committed by the aforesaid Borrower, IDBI Bank, vide it's letter bearing Ref. No0.13(2)/RAC Dehradun/2023-24 dated

Horree Loais

INDIA SHELTER FINANCE CORPORATION LTD.

Iitipes v, indigshelier.in Registered Office: Inda Shelier Finanos Corp Lid, th Fioor, Plat Mo 15, Instibalional Anea, Sactor 44 Gunagram- 123003

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

Buction Sale Mofice far Sale of Immowvable Assats under the Sacuritzation and Recanstruction of Financial Azzals and Enforcemeant af Secunty Inleress Act.
2002 (hereirafber referned i as Thect) read wilh Ruie 9{1] of #e Securily krlerest [Enforcement) Rules, 2000 {herainafiar raferred inoas tha Rules")

Meodca is baraby given o the public ingeraral and o paricudas 1o fhe Barmowens). Co Borowanshand Guaranter(s) of (hai legal heirz) or reprasentatives)
that the below described immaovebla progertyis| mortgagedichanged to Inda Shaler Finance Corporation Limited (heretnafter referrad to the Sacured
Cradiir, e possession of which has been aken by the Sulbonzed Officer of Ihe Secured Crisditor having ils Registered Dffice al-Gth Floer, Piol Mo 15,
nslilutiomal &rea, Seciar 4 Gunugram Hanyana - 122002, Branch: 15l Floor, PS Tower Bumhar Gabe, Circular Bd, naar ICIC] Bank, Bapangnagar Cokany, ULT
Colony, Bharasour, Rajasihan 324001, Branch ; 15t Floor, Badad Complex, Chandigarh Hospitsd Road. opposile Bus Stand, Baba Shyam Singh Cofony,
Harumangarh, Rajasihan 335512 Branch! Shop Mo 670 & 68, Secand Floar, P Mo, 277 (east), Tagane Magar, Mext To Do, Ajmer Road, Jaipur- 30204
Branch ;. Goound Flaer, Gill Bhawan, Rd Mumber 3, appasile Skybne Hospial, Reitway Cuabars. Jhunjhuny, Rajasthan 333001 Branch. ;: Mob) 84085 1=2
Floor, Shew Gaun Plaza Akha va Yias Yajana, Jodhgpur (Raji34 200 will be sald an “As s Whera is°, “As is What 5™ and “Whatever there 5" basis on tha dates
rirricned talow for nealzation of the amounl due 1o he Secuned Crodiar Inam ha borowers, co baroywers and quarantong. The saie will b dong by (he
Ay thanzed Cfcar al the place mantioned befow,

transactions with CompanleS, 30.09.2023, has declared the financial assistance together with interest and other moneys aggregating Rs. 38,94,107.28 (Rupees Thirty Loan Account NumberiAP | pemand Notice Description of the Date and Type | Reserve Price| Date and Time of
asso Ci atl ons or | N d |V| d u al s Eight lakh Ninty four thousand one hundred Seven and Paisa Twenty Eight only) as on 30.09.2024, to have become immediately due Numbar And Name of | i 13(2) Date and|  Immovable Property! Secured of Possession Inspection of the
< e and payable by the Borrower and called upon the Borrower to pay to IDBI Bank the said sums together with further interest thereon with o WT.'EE:‘M il Amount Assat proparty
adver[|S|ng INits neWSpaperS effect from 10.07.2023 tll} payn‘lent or reah.zatlon, at the contractual rate as stated in the sal'd letter. As on 30.09.2Q23 an amount of Rs. E“"u'"'ﬂl ; Date0-July-2028 | A8 v pan and parcel of he property | 16-0ct 2034 Re-8.22.3800 TR
. . 38,94,107.28 (Rupees Thirty Eight lakh Ninty four thousand one hundred Seven and Paisa Twenty Eight only) is due and payable by Rs. 1017363 (Tan|sdeatad at Patta Mo 04 Villa e
. A ’ 10155548 LABRVLLONS D000 a6 | al Pa {0 Og Symibolic Eight Lakh am fo 5 pm)
or PU bllcatlo ns. We therefore The Borrower Shri Aditya Agarwal and Smt. Rama Agarwal to IDBI Bank, along with further interest thereon at the contractual rate till 5066428 Lakh Sevantean/Bachhamadi.gram Panchayat | Twerty Two [EiE Demoaiion
payment/ realization. MR. MRS. NEETU T!"':'”““?i  Threa) Bacchamadi Panchaysl Samii Nadba | Ty Ouestanding as)  Thousand Last Dinte
recommend that readers Necessary notice was issued/served by IDBI Bank. under section 13(2) of the SARFAESI Act at the respective addresses of the lB':'";'i"“E;}L':gE MRS. ?ﬁmﬂﬂ Eﬁ':ﬁm iy Eighl ;%&':E*‘;}_?;"_J'mE"m“""ﬂﬂl 3-1 Daﬁ — |Th;aH:¥ H;:Id]md 2 -I:;:—I'DE-I-
I iri Borrower(s)/Mortgagor(s) by "Registered post with Acknowledgement Due” which was returned un-served with postal remark "Address Barrwe East-ham RestaWest: House Offo=-!1odidaly L
make n ece_ssary nqui rl_es not located". Inview of the aforesaid, this public notice is issued in compliance with Proviso to Rule 3 (1) of the SARFAESI Rules. Please Bid Increase | Revindra, North-Hausa OF Chidamal ﬁﬁ“ﬁﬂ?ﬁ{g:g Eﬁ; :'Et;l'lnﬁ nﬂ!ﬂ;;ﬁ:‘“ "
before Sendlng any monies note that you shall not transfer or otherwise (other than in the ordinary course of your business) any of the Secured Assets, without prior ﬂg‘ﬁg_ sulah-House Ol Mukesh, Hundred Minly Fivel Rs. 82 3800 %3 Pec-2 024
. . written consent of IDBI Bank, failing which you shall be liable for an offence punishable under section 29 of the SARFAESI Act. ' nly) (10.am to 5 pm)
or entering Into any a5 00 31-Dec-2024

agreements with advertisers

We invite your attention to provisions of sub section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. In
the circumstances, Borrower (s) /Mortgagor (s) is, once again, requested to pay the aforesaid amount within sixty days from the date hereof
failing which IDBI Bank, as a secured creditor shall be entitled to enforce its security interest, under the provisions of the SARFAESI Act as

Rasgasthan 331001

Made Of Payment - A1 payment

Place OF Emd Deposition & Place Of Auction:- 151 Flacs, P% Tawear Kumnbar Gate, Gincutar Bd, Mear [cici Bank, Bajrangnagar Cakimg, U,

shal bemade by demand drall NEF T/ IMPS/R TGS in faveur af india Shaher Fingnee Corparation Lirited

L Calany, Bharalpur

or ot h e rWi se aCt| N g on an also qnder any other law as available to IDBI Bank for realising its dpes. ‘ . ‘ APAD01090 B AP- Date: 16-May-2028 | AT that part and parcel of the prapesty]  13-Sept-2024 | R 33570000 20-Dec-2024
. . Details of the property- Khasra No. 49 A. Barang Surkh Near Vidhya Nagar (Mau) Tehsil & Dist. Moradabad. Having an area 125.00 1006837 HLAISCLLONS00000| Rs. 2628613/ (| stuabed al Patia No Nill Nardram ke | Symibaolic Thirty Three | {12Am 1o 5 pm)
advertisement n any sq.mtr Which is bounded as East — Plot of Smt Ratan Devi and Smt Munni Devi, West- Plot of Kalu Singh, North- House of other Person 50452581LA15CLLONS000005 | Rupess Twnaly sikdhani, Hanumangarh Rajasthang Laien Fifty Twn [ e e
q. . ’ gl i 094083 Lewh Twenly Eighf 335513 Harumangarh Rajasthan| . 25374 | lhousand anlyl-} EMD Deposition
manner whatsoever South-Road 10.00 fit wideroad. Mr. Mrs. Shaloo Chaudhary (Thousand sigproparty Admeasuring B0xm peas Tuenty Mol Earnest Mone o
- : . {Borrower) hundred ihirleen| 100600005 et Lokt Thity saven | Deocalt (EMDT | 2T oec-20M
Date :07.12.2024 Place: Dehradun Sd/- Authorised Officer & Deputy General Manager IDBI Bank Ltd WS Mrs. Sudhic Naim | 90Y) BOLMOARY -mma:"'d! e ;5]315'3'5 n: [T
" Bid Increase | East-Gali, Wast- Sharvan singh, Noeth-| ; #4520 Date and Time of
{Co-Borrwer) - = E ;- hundred bwertly sighl) - Threa Lakh Auctlon
Amaunt:  |Flal o rem Gopal, soufPlat of om) only as 00 31.Dec- | Thiny Five | 23.Diec:2024
CAN FIN HOMES LTD - | Rty | (eemesem
- e | Tunorsdonh)
- . . Place Of Emd Deposition & Place Of Auction:- 15l Floor, Balaji Complex, Chandigarh Hospital Road, opposite Bus Stand, Eaba Shyam Singh Colony,
DDA Building, 1st Floor, Near Paras Cinema, Nehru Place, New Delhi-110019 Hanunangarh, Rajasihan 135512 pbid by af m"'_ i SR _“ s 5 _r i
Ph.: 011-26435815, 2643023, 011-26487529, 7625079108, Email: delhi@canfinhomes.com CIN : L85110KA1987PLC008699 :ﬂ":ﬂgﬁjﬁmg ﬁ;;ﬂ;lﬁa::" b r:;lﬂﬂr::utfts_'dwar;: f"mfsfﬁ -Iu::lt[:u:tlmll :;r I“Ei’; Sheller Finance Cosparaion Lired W—
M IR B8 HN0 Eance dl e =, | TEacd=2024 | oL B~ H
Form No. INC-26 DEMAND NOTICE HLJALILONSH0000S03462T/A ﬂg% ?cﬁea :-Eﬂ R, First Flace, Pl r-#: H-M.'-‘a&rgm'-l:d'r: Symibsokic Eﬁ:ﬁf;‘.‘;’rﬂ AM to H:HIJ':F!.IJ
P t to Ruie 30 the C ' . e : . : . ) PAGITASE & APAONEIESS | 12521 26)  (Rupess Vist " Miwer | pees | it
B ) i ares Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 (SARFAESI Act) read with Rule M::“;hﬁ.éhmiﬁg;j Twehve Lakh Fety|Katwad Road. Jaipar. Area 750 Sq.| foial Quissanding | Lakh Kty "EMD Deposition
Before the Central Government, Reglonal 3(1) of the Security Interest (Enforcement) Rules, 2002. Kukdeep Rajora Two Thousand OnelFesl oL et | buneed Q)| ﬁ;’ :;nﬂ
?TFW&EHTTH-EW-T}:IT E'“"‘I* Whereas the undersigned being the Authorised Officer of Can Fin Homes Ltd., under SARFAESI Act and in exercise of powers conferred under Section 13(12) read with gl'r:ﬁm s b bl s arit e S ikl (Rupess Tririsen | Earnest Money
Camuaaies Act 2013 nd ciissa 13 of sibTuletol Rule 3, issued Demand Notice under Section 13(2) of the said Act, calling upon the Borrowers / guarantors listed hereunder (hereinafter referred to as the “said Borrowers”), Bid Increase | South- Plot Mo, H-35 | -#;”:’:B‘I:g'#n‘:ﬁ;“}r X E‘:;E"I} :’EJ,EE’;' Date ;L";I'“fﬁ‘ af
Rule 30 ot the Companms Jincomeeation ) Rulas. 7014 to repay the amounts mentioned in the Notice, within 60 days from the date of receipt of Notice, as per details given below. *ﬁmﬁf Oriy) 81000~ zm:ug;ﬂ
. "_F‘ﬂm " The said Notices have been returned undelivered by the postal authorities / have not been duly acknowledged by the borrowers. Hence the Company by way of abundant a5 on 31t Dac 2024 { 18 am to 5 pm)
JAI SHHEE GH'DWTH cautign is effecting this publication of the demgnd notice (as per the proyisions of Rule 3 (1). The undersigned has, therefore, caused these Notices to be pasted on the Place DTEmd Deposiion & Piace Of Auchions- Shon Mo 575 & 58, Secand Fincr. P Tia 277 easl], Tagors Nagar,Next To Dom. gmer Fioad, Jaur- 302021
EUNDS PRIVATE LIMITED premises of the last known addresses of the said Borrowers, as per the said Act. | Mode OF Payment :- Alipament shall e made by damand draflin favour of India Shaller Finante Corparalion Limia 5 =
: VING TS As security for due repayment of the loan, the following assets have been mortgaged to the Company by the respective parties as detailed below. HLIOMILONS000005012460¢ |Demand MNotice :|All that par and parcel of the proparly | 16-0ct-2024 799.000. [@0-Dec-2024 {10:00
E%'"r;.ﬁéﬁ“g”ﬁ“ %;EE;E&W,T nlif'nl r’“ﬁfwg‘;‘ . e : J ° g Panyby b b __ AP-10024000 |19.05.2023AndRs [Sitiated at All Piace And Parcel OF U | Symbolic ,:E:rjj ES_E“E,, AM to 05:00 PM)
LAXMI NAGAR, DISTRICT CENTRE, VIKAS Sr. Name of Borrowers/Guarantors with address Amount claimed as Description of the Date of Mrs. Maya Devi & Mr. Sanjay |2412820 [Rupeesibo. 5.2, Seccnd Flace, Area qﬁﬁ | Tolal Dutstanding  |.akh Ninaty Nine Sean s
MARG, DELHI-110092. No. per Demand Notice* Secured Asset NPA e Lakh Eorty Do Veamring 0 5 Fé'&,ﬁﬂp;:t:‘rmé% |Rs. 11138045 Rupees ThousandOnly ) | =) oy phy
oo Applicant CompanyPetitioner e R . L b {Eleven Lakh Thirieen
HGIEE-E 5 |'I'E.‘-I'I'"'J:|' A ba ""-\,i;,l‘;ﬁ.-mml Publis Ihl_a: g.lu‘rl'?lrﬂu I:ghl.:f' ' E}l;:;l#ﬁ:a"ﬂ? Road, Jaipur 302012, | HTrl;j':LE":a;m Eiélr: II E[i'.m: I'Enl"?l:l‘r 21‘”“'&““
the Compary praposes io make appication (o he ; L 3 Urret FourLUmmy,) dl ! | Date and Time of
Cenral Gougnment under section 13 of the 1. |1.Mrs. Meena Kumari W/o Mahender Kumar (Borrower) | Rs. 11,81,429/- (Rupees Eleven | FLAT NO. GF-2, GROUND FLOOR, PLOT NO-B-2/19, DLF |29.11.2024 %‘E.L’:.i'::’?‘ Boundary.- East, Piol No.38 . WSk Lgg on 31ih Dec 2024 | 79,900 Frioa il
Lo LT AN oD N 2. Mr. Mahender Kumar S/o Shankar Lal (Co-borrower) Lakh Eighty One Thousand Four|ANKUR VIHAR , LONI, GHAZIABAD(U.P)-201102. 10.000.  |South-9ksWide Road ) | 23-Dec-2024
L;,;;ﬁlpn,T_.,,.b.'w_ﬂ',hU Special Rasolution Eﬂﬁéc 3. Mr. Karan S/o Mahender Kumar (Co-borrower) Hundred Twenty Nine Only) as | BOUNDARIES OF THE PROPERTY ARE AS UNDER:- s i - _ ; {10 am ﬂf{PmF
al the 30" Anrmal Gemeral Megting held on 30° on Demand Notice date NORTH : 12 MTRS WIDE ROAD, SOUTH: PLOT NO-MM-42, ca Of Emd DEPE_'TI-I‘Wﬂf'm OfAuction:- Shop H'I'-ﬁ-’blf'- E?_EEEW Floar, ?-NDI?T-’_I.BE-?I Taggans Naggar, Nead To Ocm, Ajmer Road, Jaipur- 312021
?EETEELE&DE;EL? F;:Tﬁllfsﬁﬁgfﬁaﬁmﬁ: 04.12.2024 EAST: PLOTNO-B-2/20, WEST: PLOTNO-B-2/18 odo Of Paymend :- :ay?.mlsfalltcmﬁc Ffd"'"'f'?j draflBTGEMNEFT infavour al ndia Erehﬂananm Gut_|:4:|'?1_r:u Limiliad. :
~Stat of Uttar Pradesh”. 2. 1. Mr. Ravinder Singh S/o Mahender Singh (borrower) Rs. 24,13,129]- (Rupees Twenly| PLOT NO-5/129, FIRST FLOOR, SECTOR-5, VASUNDHARA, (29112024 | | ssctt onsoatoasazseas [ne 50 2ot |- (et ot B 1o il b e ine | eSap-a02é s 111,370 @flec- 2R R00
Any persn whise interst 5 Bely o be affected by 2. Mrs. Kamljeet W/o Mahender Singh (Co-borrower) Four Lakh Thirteen Thousand | GHAZIABAD (U.P)-201012. BOUNDARIES OF THE MR. /MRS RANDEEP KOUR |[Rupess Eight Lakh[Book No-11 Size-2656.5 S FI Dabll (s 23 BEgi T | Elaven :
T;ﬁﬁﬁ::;ﬁ:‘f; :'Ir!”hfr E{;’:ﬁiﬁgﬂ r'f; 3. Mr. Dheeraj Chaudhary S/o Sunil Chaudhary (Guarantor) | One Hundred Twenty Nine Only) [PROPERTY ARE AS UNDER:- NORTH: HOUSE NO-5/106, {Borrower) IMRL! MRS, ﬁrﬁd Thu:uls:e_rr:l Four E!:a Moly rlh qﬁ-a bll Bas Malvi| | san Twenty theee [Thousand Three EHE:;:E!“M
i e, - i . ; Demand Notice date | SOUTH: 6 MTS WIDE ROAD, EAST: HOUSE NO-5/130, WEST: HAREANS SINGH Co- urdrad Faity FourjHanumangarh, Refasihan. Thousand Six | hundred benty
[wiww.mca.gov.in| by filling imvestor complaint ason ! : Oréy) BOUNDARY:-Narth- S Puran Singh * | : ; 21-Dee-2024
h:-rrr u:ilzauhse l-:élgi“dei'.-sr?n |:~r-=.l~e~'::: ng.-;eg_ El-:—j;ei | 04.12.2024 HOUSE NO-5/128 borrwer) ll!lid nciaaka |3, Ghamanda Singh, East-wsh _ hur::lrelljﬂ“i!':f:it'_f bwo o) —
gfaﬁh{é wﬁ naﬁu:-ul'cfvf-:sr:'rs;;;msga;:jlglrl.::lni.;'gif 3. |1. Mr. Shravan Kumar Jha S/o Lalan Jha (Borrower) Rs. 19,48,959/- (Rupees PLOT NO-08, KHASRA NO-773MIN, SHRI RAM CITY-2, [29.11.2024 Ampunt : Bragwan Singn, Wesl- Amm Rasta, | .. o a4 00599 [Eamest Money o -:tin::'n“
apposition % the congsmed Reginal Dwector 2.Mrs. Alka Jha W/o Shravan Kumar Jha (Co-borrower) Nineteen Lakh Forty Eight | VILLAGE BISRAKH JALALPUR, DADRI, GAUTAM BUDDHA TR0 {Souih-Sh Mangs Singh Dapost (EMD) | 23 nee.o004
Horhesn Region, B2 Wing, 2nd Floor, PL Thousand Nine Hundred Fifty |NAGAR-201306. BOUNDARIES OF THE PROPERTY ARE AS M0 | (10 smto 5 pm)
Eﬁ"ﬁ:ﬁ[ﬂ?ﬁﬁﬂ“ﬂﬂﬁﬂmg'ﬁ: Nine Ong)tasoin1tz)ezn822d Notice EXISD%EI;;FI\%%F&IE ZV(\)/ E;?%%E SROFEJLTOH T PLOTNO-7 Place Of Emd Deposition & Place OF Auction: 1=t Fioor, Balai Gomplex, Chendigarh Hospilal Road, opposibe Bus Stand, Babe Shyam Smgh Calomy,
date of publication of this natice with a copy to the ate Ua.le. : , : Hanumangarh, Rajasthan 133512 -~ 2 . )
Sopliot oy o s Riegisie Ofce o the 4. [1.Mr. Vivek Kumar S/o Vijender Singh (Borrower) Rs. 13,75,897)- (Rupees | PLOT NO-56A, KHASRA NO-773MIN, SHRI RAM CITY-1, {29.11.2024 "”'”'F'*Jf::""' *‘"F“!‘“f’";*f;";:fﬂz;;’"m:';:f;"“ﬂnmﬁ;”EFT_"'mﬂ“ﬂ'"'ﬂ:‘?"ﬂfgﬁ;”m'”" Sl e
addrass menlioned below; ; : . ; : - ate-12-Apr part and parced of the propa 4 J. [20-Dwc- :
413, ADITYA TOWER, LAXMI NAGAR. DISTRICT 2. Nirs. Shimla Wio Vivek Kumar (Co-borrower) Thm's”ae:dnllz_‘iaft‘ Ssr‘]’ggg meet \N/kgj\gioalg&A}é%dﬁlb%;gg'o%AT[l)-ng’PGRQ%LAﬁMYBXIEéDEé 1D10S404/LATSCLLONS00000 [Rs. 981503.93/-|siuztaiat PlolNoNiPatiabio 118 | Symbolic | (olewis Lokt | AM to 05:00 P
CENTRE, VIKAS MARG, DELHI-1100492 9 y : 5047708 (Rupeas Nine Lakh |Patla No 10 Book Mo 72 Panniwal Teh 517 05 673 siuty Thousand -
For nd on behalf of the Appicant Seven Only) as on Demand | UNDER:- NORTH: PLOT NO-56B, SOUTH: PLOT NO-55, Mr. | Mrs Ratan Kamwar  [E (g hly. oneTbo Dist Hanumangah Raissen brusecs Eleven Lakh|  onlyi- Eﬂﬂw
For JAI SHREE GROWTH FUNDS Notice date 04.12.2024 EAST:OTHERPLOT, WEST: 22FTROAD { Borrower} ! Mr.! Mrs, Om Lﬂﬁdﬁ.:da nFrIHI!:E:.uE EEEE%EJNEISSJEDFHA;&&EEniJf;g | Five tousand sis [Eamest Money ﬂLﬁlEc-\ﬂ'ﬂ
Sﬂﬁ:iﬁﬁ:iﬂﬁ *Payable with further interest at contractual rates as agreed from the date mentioned above till date of payment. “rﬁﬂmﬂ Eﬂﬁgh Nioly Three Paisa|Rasia'West Mahandsr SnghMorth- :ﬁ"ﬁﬁf&ﬁ'}_ ﬁhﬁ}sf‘%‘:‘{ e
Date (0712 2024 {Directar) You are here by called upon to pay the above said amount with contracted rate of interest thereon within 60 days from the date of publication of this notice, failing which the (Co-Barrwer] ﬁﬂ'a'md | Shishpal, South-Aam Rasta, Dec-2026  [ne takh Seteen|  Auetion.
Place ; Dalh DIN: 02071159 undersigned will be constrained to Initiate action under SARFAESI Act to enforce the aforesaid security. Further, the attention of borrowers / guarantors is invited to b Thausand anlyl | 23-Dec-2024
provisions of Section 13(8) of the Act, in respect of time available to them to redeem the secured assets 10,004/ {10 am to 5 pm)
Date: 06.12.2024 Place: Delhi Sd/-, Authorised Officer, Can Fin Homes Ltd. | |P!2c# 0f Emd Deposition & Fﬁ;tﬂ Of Auction: : 151 Fioor, Balaji Complex, Chandgarh Hospital Road, cpposite Bus Stand, Baba Shyam Singh Colorry,

IHan.Jmar:garn Raasthan 33551

Mode Of Payment :- All paymant shall ba meda by demand draftRTESMEFT indavour of India Shelter Finance Corparation Limigad

[ (LAP20000T537/AP-0T99436 | 11-12-2021And | All Thal Fieca And Parcel Of Property | 21-DEC-2023 | Re z37000. [20-Dec-2024 (10:00
& Rs. 428944 88)-|Bearing Fial Patla No. 2821014 Physical | {Rupees Two | AM to 05:00 PM)
- oy : LATILALONSODO0DS02ZTOTE |(Rupesss Four Lakh)Silualed a5 Wilage Mohaila Khalikan T | Lakh Thirt —
@ GRIHUM HOUSING FINANCE LIMITED Registered Office:- 602, 6th Floor, Zero O"F_IT Park, SR. N.o. 79/1, Ghorpadi, E-AUCTION - SALE NOTICE bbb Twenty EightBagsr Werd Mo 12, ‘Jhunjhuni Tulallzrﬂtgj!w:lzllrlg :'SE'!.'-EF-1|1|:r'J5!!iI.I'r:| EMD Deposition
et Mundhwa Road, Pune-411036. Branch Off Unit: 2nd Floor, Friends Plaza, M-52/53, ) Thankand N Radaiian A3 Boineianrsant | S 41 | Last Date
& (Formerly known as Poonawalla Housing Finance Ltd.) Ishwar Nagar, New Delhi - 110065. (Sale of secured immovable asset under SARFAESI Act) - v hinginajasiian Jaise BRUNCATY-BSSl | o aangs (Eght | onby) 3. Dec-2024
= . I . : il . . i Mirs. Sashi Sonkar, Jagdish Hurwdrad Fl;lth',' Four Harram Surdella, West- Raste- Marih- Lakh Twanty nine | Eamest Manay L
E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the "Act") read with Rule 8 and 9 of the Security Interest Prasad & Sonu Pasa Eighly Eight|Hanram Bungealia, South- Rasla Thousandone | Depost (EMO) pate and Time of
(Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the Borrower/Co-Borrower/Mortgagor(s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited OnlyINinty Ei 'I" hundred ity seven) | 23700 Auction
(formerly known as Poonawalla Housing Finance Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing Finance Limited Pﬁﬁ;g’:'? SCniy) a5 00 4-Noy-2004 | 29-Diac-2024
and originally incorporated with name of GE Money Housing Finance Public Unlimited Company) (hereinafter referred to as the "Secured Creditor" as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Am"[':':ur::f"'e {10 am ta 5 pm)
Creditor in exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act. The Secured Assets will be sold on"As 10,000/

is where is","As is wha tis",and "Whatever there is"basis on 07/01/2025 through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction platform provided at the website:https://www.bankeauc-
tions.com.. For detailed T&Cs of sale, please refer to link provided in GHFL's/Secured Creditor's website i.e. www.grihumhousing.com

Date: 07-12-2024, Place: Delhi

ister themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgaon Haryana-122003. Helpline Number-
7291981124,25,26 Support Email id - Support@bankeauctions.com. Contact Person - -Dharni P, Email id- dharani.p@c1india.com Contact No- 9948182222. Please note that Prospective bidders may avail online training on e-auction from them
only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of "Grihum Housing Finance Ltd", Bank-ICICI BANK LTD. Account No-000651000460
and IFSC Code- ICIC0000006, 20, R. N. Mukherjee Road- Kolkata-700001 drawn on any nationalized or scheduled Bank on or before 31/12/2024 and register their name at https:/lwww.bankeauctions.com and get user ID and password free of
cost and get training on e-Auction from the service provider. After their Registration on the website, the intending purchaser/bidder is required to get the copies of the following documents uploaded, e-mail and sent self-attested hard copy at Address-
2nd Floor, Friends Plaza, M-52/53, Ishwar Nagar, New Delhi - 110065 Mobile no. +91 8588802671 and +91 9567626050 e-mail ID rahul.r1 @grihumhousing.com..For further details on terms and conditions please visit https://www.bankeauctions.com
& www.grihumhousing.com to take part in e-auction. This notice should also be considered as 30 days' notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002

Sd/- Authorised Officer, Grihum Housing Finance Limited (Formerly Known as Poonawalla Housing finance Ltd)

financialexp.epaptin

lace Of Emd Depositicn & P
gjasthan 333001

ace OF Auction:- - Ground Floar, Gilll Bhewan, Rd Mumber 3, opposile Skedine Hospital, Raiklway Suatars, Sunjhum,

Sr.| Proposal No. . Nature of . EMD EMD Property . Known ode Of Payment ;- All paymant shall ba madsa by demand draft m fFavour of Indis Shefer Finanoa Corposatian Limiled,
No| Customer Demand I:lotlce Date and Possession Description of Property (D} Reserve Price (10% of RP) |Submission Incrgmental Inspection Date anld time encumbrances/ LAMCLLO Diake: ?E'M'HH.*. All that part and p:;srn:P af the proparty FO0T-2024 Rs 974800/ | [20-Doc-2024 {10:00
Name {A Outstanding Amount {B} C {E} date {G} | Bid{H} : of Auction {J} i NSDO0005033268/ Rs. 1088361/ situsted 8t Hemalksar Bas, \ilage|  Symbolic. NnaLakh | AM to 05:00 PM|
ame {A} {C} {F} Date & Time {I} Court cases if any : ; 3 ¥ ra
. —— ! K APA00R4TSE Mrs. Durga  [(RupeasTenlakh | Tausar, Tehsil & Dit, Magavr (Raj.) In o] Oulstarding | - Sevarky Faue .
1| Loan No. Notice date: 08/09/2024 Al that piece and parcel of the Residential vacant plot of area Rs. Rs. 1.57.500/- {K} Devi & Mahiavess Eighty Elght|respect of the said property,|  seonpats - | Thousand Six | D Deposition
HL003991000 | Total Dues: Rs.12,25,440/- Measuring 100 sq.yds., i.c. 833 sq. Mirs., out of khata No.| 15,75,000/ |'ginced One Prasad Thousard Theee  |Admeasurngs30.53 sqft (5884 8q | o fi36771. | Hundred only) | oot 0t
00005035838 ( Rupees Twelve Lakh 00127 & khasra no. 341, situated in the area of village| (Rupees Lakh Fifty | 31/12/202 26/12/2024 | 07/01/2025 Soni Hundred Sty One  |yd.). Share of Applicant  Fropery (Rupees Elevan |Eamest Money 21-Dec-2024
Lalit Kumar | Twenty Five Thousand Four | p ... |Haibatpur, pargana haibatpur, Tehsil Dadri & distt. Gautam| ~ Fifteen Seven y 4 Before | 10.000/ 1AM (11 AM- Oriy } situzted Hemalsar Bas. Villege Tausar, | Thirty §ix | D2Post EEMD} Bane and Time of
Jindal Hundred Fourty Only)payable y budhnagar. U.P. (hereinafter called the Said property).| Lakh-seventy | = = . 5 PM it ( . NIL B:: Increase ;;5‘5‘;35 Dﬁf-@ﬁ;f[ﬁﬁﬁﬁg;{g Thoasand Rs, 07 4601 Auetion
(Borrower) | as on 08/09/2024 along with Particularly Mentioned in sale deed executed. Plot no.13|  Five Five Hundred 4PM) 2PM) phrre il ek i el g s 23-Dwc-2024
Amita Jindal | interest @12.50% p.a. till Boundaries: East: vacant. West: netrapal. , North: pradeep| Thousand |™'V€ N llm e ' 11201718, faled 14052018 Reqd | Twenty One {10 am to 5 pmj
(Co-Borrower) the realization. sharma., South: rasta. Only) nly) _ On. O7-0B-701E BOUMDARY--North - Dnly}
The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy himself/herself/itself in all Lamd of Pramra, Easl Bada of Shiv | as of 21 Oct 2024
aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidder. The interested bidders are required to reg- [f;;‘ﬁﬁﬂ#aﬁmﬁg ﬂ:lﬁ“"aﬂ Eihat,

Place O Emd Depasition & Place 0f Awetion:- | Mo b B85 15t Floor Shiv Gaan Plaza Akha 1iva Vikas Yejana, Jodhper (Raji342001
Mode Of Payment - &1 paymeant shall be made by cemand draflKEFTIMPSIRTES in favour af Indis Shaliar Fingnca Gorporation Limibad.

Date: 07122024 | Place: Raj

asthan

For detailed terms and condition of the sale, please refer to the Secured Creditor's website www.indiashelter.in or contact
Authorized Officer-Yinay Rana (T388605030),Devendra Singh 8560017658

(AUTHORIZED OFFICER)
INDIA SHELTER FINANCE CORPORATION LTI
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2. GUASl A qEeEE a1 o Rl Aivael, Sardl-, Reh-v /O anedl q9¢ 182 /2012 & um A fEaie

giwe o s & wrenn @ [ wrgn, a1 gadtowed da fafide, qd Rron Afsen, wadgnd 2 andides THIS |5 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE,
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e ONE MOBIKWIK SYSTEMS LIMITED

i ; _ 5 : PURCHASE OR SUBSCRIBE TO SECURITIES, NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY, QUTSIDE INDIA, INITIAL PUBLIC OFFER OF EQUITY SHARES ON THE MAIN
& e § Frefafian - seqza wiel aef, 98 el 110001 2o Wen 00030350002631, IFSC BOARD OF BSE LIMITED ("BSE") AND NATIONAL STOCK EXCHANGE OF INDIA LIMITED ("MSE™, AND TOGETHER WITH BSE, THE "STOCK EXCHANGES") IN COMPLIANCE WITH CHAPTER Il OF THE
Code HDFCOO000003 # {35 o | eu=i1 & sl W, URE] f [Ae 9o E@is 2me /0 aifEe @ |0, gea §t SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED (“SEBIICDR REGULATIONS").

Fieel AEn iy o georad, Redd afsi-—fide, fland-fede, ffel & satas § o oo 16, 9%

06.01.2025 ¥ Wi Uga WA wiey | e s & araer §, afE S1e S s AR | m o e 7 e A

A1 T EE | WEE @1 W SR | aTg o el W, aTET BT aTE S WSRO T SR BN s e @

HiEe] H, e A w5 e Tl | S gre Hee OS] O g U o e e g e S R s |
3. SusE Tt TETRTE 07 UAETT  SRETOTE & WA H SR F AT & ge wE, i o faaa, et o, $—e
5, WICETATA F1 Telg &1 W § 6 & S0 ATl W e 9 E-=Teni @ FTa 5 9 o6 9§ e R

# fian fwga W iR wal & e 9i8s https://drt.auctiontiger.net =2 aird &7/ o7 o0 @ [He e, e Qur Company was incorparated under the name ‘ONE MOBIKWIK SYSTEMS PRIVATE LIMITED on March 20, 2008 at New Dethi as a private limited company, under the Companies Act, 1956 and was granted a cerfificate

sEids® (AR & #rares Sae 7607112266 €—da 24 khetsingh yadav@ifciltd.com @ st #57 | of inconporation by the Registrar of Companbas, National Capital Tesritory of Dalhi and Hansana (*ReC”). Thereafter, our Company was converiad into a public limited cormpary, pursuant 1o a special resofution passad in the

; e emiart = . e - 5 _ . - — extranrdinany general mesting of our Shareholders held on June 23, 2021 and the name of sur Company was changed (o 'ONE MOBIKWIK SYSTEMS LIMITED', and a fresh certificate of incorporation dated June 25, 2021
6. VI STl B RS W & AT e 0 W W duliae S g oy wee 8 it ange ol was lssued ko cur Company by the RoC. For details of changes in the name and registered office address of our Company, see “History and Certain Corporate Matiers™ on page 269 of the Red Heming Prospecius dated

U, Sl WO f-AEe 9 oA we & far i 8 el f-wremole 2eidieia fafrde— Decembers, 2024 ("RHP" | fled with the RoC.
siFFerg TR, 9i—704 df@ e — I Wife T & o, win—um sida, e e, s - Registered and Corporate Office: Unil 102, 1° Floor, Block-B, Pegasus One, Godf Course Road, Sector-53, Gurugram, Haryana-122003, India
30006 TSI (W) dus  wrfea: S wE wH oiay WUeh WY 9722778828, SH@  ATgEn Contact Person; Ankita Sharma, Company Secretary and Compliance Officer; Tel: +81 {124) 490 3344, E-mail: ipo@mabikwik com; Website: waw.mobikw, com/ir
praveen.thevar@auctiontiger.net, hitp:lldrt.auctiontiger.net, soni@auctiontiger.net, 3 OIS 3701 8111 | Corporate |dentity Number: UB£201HR200BPLCOS376G
O E o | At o B e S o 1 B T e e B = s e o 1 M o o PROMOTERS OF OUR COMPANY: BIPIN PREET SINGH, UPASANA RUPKRISHAN TAKLU, KOSHUR FAMILY TRUST AND NARINDER SINGH FAMILY TRUST
ST, $-704 AW e— | SRGE A, A, T QA P, S e, sREmeTs ~380008 T INITIAL PUBLIC OFFERING OF UP TO [+] EQUITY SHARES OF FACE VALUE OF ¥ 2 EACH (“EQUITY SHARES") OF ONE MOBIKWIK SYSTEMS LIMITED {OUR "COMPANY" OR THE
) S i Al Fﬁﬁﬂ AT T, WD T G7227 78828 O WIS v Ty “ISSUER")FOR CASHAT APRICE OF ¥ [+] PER EQUITY SHARE OF FACE VALUE OF T 2 EACH, INCLUDING A SHARE PREMIUM OF ¥ [*] PER EQUITY SHARE OF FACEVALUEOF %2
e e e S e e S R T EACH (THE "ISSUE PRICE") AGGREGATING UP TO ¥ 5,720.00 MILLION (THE *ISSUE"). THE ISSUE COMPRISES OF A FRESH ISSUE OF UP TO [*] EQUITY SHARES OF FACE VALUE
B TR TLIETR 19.12.2024 H1R 20.12.2024 B} AT 10:30 & T ARG 04:00 0k T g A7 FIHR A A E OF ¥ 2 EACH BY OUR COMPANY AGGREGATING UP TO ¥ 5,720.00 MILLION (THE “FRESH ISSUE" OR THE “ISSUE"). THE ISSUE SHALL CONSTITUTE [*]% OF THE POST-ISSUE
g, el dE IO STdl S UTEd T AT A faWiE gide o0 ST A 3 guadl @ e @) ot w1 A PAID-UP EQUITY SHARE CAPITAL OF OUR COMPANY.
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CORRIGENDUM: NOTICE TO INVESTORS

This is with reference to the RHF filed with the Registrar of Companies. Mational Capdal Temritory of Delhd and Haryana on December 5, 2024, and the Statutory Advertisement and Price Band Advertisement each dated
Decamber 5, 2024 published on December 6, 2024 {"Statutory Advertisement” and "Pnce Band Advertisement”, respectively}in a8 edibons of Financial Express {a widely circulated English national dady newspaper) and
all editions of Jansatta {a widely circulated Hindi national daily newspaper, Hindi alsa being the regionat language of Defiu NCR where our registered office = located)

The attention of Investors i drawn to the following,

Tha tabla wnder the heading Waighted Average Costol Aoqursilion by shareholders holding more than 7% ofthe share capital ofthe Company'on page 33 of the EHP shall stand repéaced with tha following:

11, FAEEN B %, 1,00,000 / — (S99 UF o1 3 & 0R 7 3790 Gt § gE = Ee |

12, STHEH A FE @ @ g—Tard fae srdad 42 2w oie ey afteri- 0, Sered-dam, e ® Period Weighted average cost Upper end of the price band (¥]e]) is X' times Range of acquisition price:
Fated & B Svsd o Brl of acquisition (in ¥) the weighted average cost of acquisition Lowest price — Highest price {in ¥)

13, THe [/ Teaas q1a] @ 9ot &1 Sy Femitig s o A, Reer siiftm—1, Semd—i, e, & g |, ae _ Las! one year _ Bid 0.4l _ [#] _ 640.40 - 64040
Y ¥ 162 /2012 ), "l o Ba) ufdh & 25w ofn & fav aprat ¥ ol fRaw o suafa w9 0400 99t 9% . Last sighteen months | G40.40 _ [#] . 640.40 - 640.40
famia gras /9 SifT SR FET 9 FH FTRET O 9 S E | | _ Last three years _ an2.74 _ [#] | 812.06- 113230

14, €/ e drelt S ard e o f dvel ol o 7t ol wafer o gl o ot 9 05 8 R m awd Az centifiad By V PG5 & Co, Chartersd Accauntants pursuant fo their cenificate dated Decenber 5, 2024
Fearer siifim—1l, Samdi—l|, B, amt aneal, 162 /2012 F w1 & Fows g /0 AiEe © omes @ ae aerE Thedelails under the head BIDYISEUE CLOBES ON nthe Statutory Advertisement and Price Band Advertsement shoukd ba read as “Friday, Dacamber 13, 2024,
Bt | ofe 15 9 fi witaw m g SEEm LAl 15§ B9 © 9 e v i FrE o w1 o et B | ST Tha informabion above supersedes the information (as applicabla) in the RHP, the Sfatulory Advertisement and Prica Band Advertisernent to the axlant Inconsistent. The RHP, the Statstony Sdwerlizament and Price Band
HfTt T 1000,/ — TUT TF 2% TAT 1000,/ — FIT W IF W 1% F 3 T ToEw Tk TR, FarE— || Advartisemant accordingly stands amanded o the extent stated hereinabowe and the abowve changes ara to be read in conjunclion with the BHP, the Statutory Advertisemeant and the Price Band Adverlsemant, respectivaly.
Tttt & a2y o fom gree & w9 3w FeT BT (E ot 78 ST R @ Ao | ST ST T TR Relevant changes shal be reflected inthe Prospecius as and when filed with the RoC, SEBI, BSE and NSE. Unless ciherwisa specified, a8 capilalized terms used herein shall have the same meaning ascribed 1o such terms
) iR o agEe Aty | Pt aef & dee gear § g Rt 5 G 3 a4 s it @ F am inthe RrF
Oty i e o e |t e T W A e e g A S i A g e BOOK RUNNING LEAD MANAGERS | REGISTRAR TO THE ISSUE | COMPANY SECRETARY AND COMPLIANCE OFFICER

) Ms. Ankita Sharma,
15, Hrrarwand / diton dw w awd, ot g, wfter @ e 6 S e et ageimn st waRn @ Riftre Bt n SBI C APS MM L INK [ﬂtl me ONE MOBIKWIK SYSTEMS LIMITED
= s el e R a0 B0 T o e B T B o 0 - ) A 000 M 01 2 e s || 18 ’ = Linit 102, 121 Floor, Block-B, Pegasus One,
T iy G

GRIERE L] A CAPITAL Golf Course Road, Seclor- 53,
. TP o gl i . T oy SBI CAPITAL MARKETS LIMITED DAM CAPITAL ADVISORS LIMITED Link Intime India Private Limited Gurugram, Haryana- 122003, India
18, fam% MU AR o - e 1, TSR a1 4w 2w el 8 9T gHrEr w1l 3 o0 aeidm Unit M. 1501, 15t Ficor, & & B Wing, O BKC. Tower . 15th Flaot C 101, 11 Floor. 247 Park, Tol: +81 (124) 430 3344
A e, Parines Crescenzo Building, Piot C-38, G Block, | Unit No. 1511, Bandra Kuria Compie, La! Bahadur Shashir Marg, E-mail: ipo@mobikik.com
7. WITeTEAT / FTR 4 WA T R @ e w5 e e S W g e e s an Bandra Kurla Complex, Bandra (East), Randra (Ezst), Mumbai- 400 051, Vikhrodi (West), Website: www mobikwik comir
H TR St T o ey o i Murnbai- 400 051, Maharashira, india Maharashtra, India Murniai 400 083, Maharashira, India Investors: may contact the Company Secretary and
{ P i3 ’ i . ; Ted: +91. 22 4006 D80T Tel: +91 22 4202 2500 Tel: +31 B10E114040 Compliznce Officer or the Registrar Lo the Offer in caze of
1B, HFATETNETE] @ Ty fe @g dhreer aon @l areh w e o sy g 3 i afeet, ol s ang g, w E-mail: mobikwik.ipo@sbicaps.corm E-mail: mobikwik ipoi@damcapital in E-mail: mobikwik ipo@linkintime.co.in any pre-Offer or post-Offer retated problems, such a5 non-
AT A o AT e # | i aas & fe At dars afeee & ur O e dien § ) Investor grievance e-mail; Investor grievance e-mail; Investor grievance e-mail: receipt of letters of Aliotment, non-credit of Allotled Equity
wafay &) ‘*T:I.*H' investor.relations@sbicaps.com complainti@damcapdal.in mobikwik ipo@inkintme, coin Shares in the respectiva beneficiary account, non-racaipt of
Contact person; Krstina Dias | Krithika Shatty Contact person: Arpi Chheda Contact persen: Shanti Gopalkrishnan refund orders os non-receipd of funds by electronic mode
. T ufr #F & Website: www.shicaps.com Website: waw damcapital.in Website: www.linkinfime co.in For all Offer related queries and for redressal of complainis,
e e — Faell a1 fageo ot v T e SEBI Registration: INMOODOI253 | SEBI Registration No.: MB/INMO00011336 |  SEBI Registration: INROD00(4038 | Investors may alzo write to the BRLMs
ddf) i Al Wl fraT AT sty ar | 00 @ R awego | W9RT @ A A, Al capitalised terms used herein and not specifically defined shall have the same meaning as ascribed fo them in the Red Herring Prospectus.
% R aud Ry sy qy | 1 W sk @ alle iy Al aru For ONE MOBIKWIK SYSTEMS LIMITED
SRR st Rawel gua wgln On behalf of the Board of Directors
sty weu gw 2dl-
1. R 50 2 51052 53,54 2 B0 /2 Place: GIJI‘LI-Q[EI'I‘I. Hafyana F.I'!HHH Sharmma
&1, B4, €5 6B BT 63 492 Wi uiEl Date: December &, 2024 Company Secretary & Compliance Officer
gedTa WarE. fasn o, &R aa I EG LY =T T F1d T ONE MOBIKWIK SYSTEMS LIMITED is proposing, subject 1o receipt of requisite approvals, markel conditions and other considerations, 1o make an Initial public offer of its Eguity Shares and has filed a red herring
i wae afEe ( geries RO & prospecius dated December §, 2024 with the RoC. The RHP is made avaidable on the websile of the SEBI at www sabi gov.in as well as on the website of the BRLMs (.., SBI Capital Markets Limited at www.shicaps. com and
“EPTEITY A AT 1 1'55 37 . e &) DM Capital Advisors Limited at waww damcapitalin, the website of the N3E at www.nseindsa.com and the website of the BSE at www.bseindia.com and the website of the Company &t wiww.mobikwik.comyir, Any potential
B : o investar should role that investment in eouty shares involves a high dagrea of risk and for details refating 1o such risks, please ses the section “Risk Factors " begemning on page 34 of the RHP. Potential immastors should not
g—=temt o e (wits Oie Al s & o S aftm wfge) affe e, o o= gETE ® e wE A dEgs rely on the DRHP for making any mvestment decision but should onby rety on the information incheded in the RHP filed by the Company with the RolC
wfed FTTE BER @ Tew B A S Sfes 95 aE 5 % gEnar) SIisE B & GAT ST9d T A7.42.2024 6 This announcement hias bean prapared for publicationin India and may not be released in the United States. This announcement does nof constilute an offar of securities for sale in any jurisdiction, incuding the United States
gt e o | (e wrert) and any securites dascribed in this annrouncamant may nod be offared or sold inthe Uniled Slales absent registration under the LIS Securilies Actof 1933, as amended, or an exemplion from registration. Any public affening of

aualt afrET—i sacurtiesio be made n the United States will be made by means of a prospecius that may be obtained from the Company and that will contaim detaiied information about the Company and managemend, as well a5 fimanciz
i %ﬁ 1. Frosh stataments. Howaver. no offering of securities is being mada & tha Linited States. CONCEPRT
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